
CENTRAL A1)MINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 	- 

OA 29, 67, 8.7, 113, 126, 137, 1.81, 212, 266, 268, 
269,277,.281,-299, 300, 301, 302, 303, 31.9, 325, 

• 	326, 3.27, 32, 329, 331, 3-33, 344, 345, 346, 347, 
- 348, 350, 351, 352, 353, 354, 355, 35, 357, 358, 

359, 362, 363, 364, 366, 368, 369, 370, 371,-372, 
373., 3 80, 381, 384, 386, 38.8, 390, 392, 393, 394, 
395,400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 880, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6` day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K..Basheer, Judicial Member 
Hon'ble Mr. K.George Joseph, Administrative Member 

I. 	0A2912013 

1 . 	C.1-1. lvlohammed Yasin 
S/o Kidavu Koya, 
Charnayath 1--louse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	'I'.P.Laihecf 
S/o Atteka 
Thiruvathapura, Ki itan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union 'l'erritory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



4. 	The E•xcutiv:e Officer 
Village (I)weep) Parichayath 
Kiltan Island, Union Teiritory of Lakshadweep-682 558 

5 	TI lie Principal 
Govémrn ent.Senior Secondary School 
Kiltan Island 
Union Feiritory olLakshadweep-682 558 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

OA 67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Ki itan Island 
Uriidh Territory of Lakshadweep-682 558. 

2 	Maisha F' 
Sb Kidavu Kornalam 
Thenakkal House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Abdulla'A.P. 
S10 Khalid 
Aliinapura, Kiltan Island 
Unjon TITerritory  of Lakshadweep-682 558. 

4 	Razi 

Puhiathki'ila 111am, Kiltan Island 
Upii Tiiy of Lakshadweep-682 558. 

SaydMi.iharnrned Koya C.H. 
S/o ;Muthukçya 
Charñayth House, Kiltan Island 
Union Territory of Lakshadweep-682 558, 

RafeekKhari H.M. 
S/a Abdul Rhman 
A)iyar 1:-louse, Kiltan Island 
Unioij 'i'érritory of Lakshadweep-682 558. 

(By AdvQcaI.e Mihahu Steedharan) 

S 	 Versus 

App! i cants 



2 

3 

3 

iin Trit.ry of Lakshadweep represented by 
the Administrator, Kavaiathi Island-682 555 

The irectoi of Panchayath 
Union Terntory of Lakshadweep 
KavthiJsland-682 555 

The. Chairperson 
viftage. (Dweep) PanGhayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

• 	4. 	The Executi.ve.Ofiicer 
Village (Dweep) Panchayath 
Kiltan Island 

• 	Union Jerri.tory of Lakshadweep-682 558 
	

Respo ii dents 

(By Advoate,: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

0A87/2013 

Abdul, Salam P.P., age 43 
SIo Saidrnuharnmed 
P.uthiyapura, Kiltan Island 
Lk h ad weep. 

SidjIan, age 33 

Si $jduhrnmed 
KàtthettaH:9use, Kiltan Island 

Applicants 

4j 

(By Ath'ôãié: Mc.Pratap Abraham Varghese) 

Versus 

1, 	The Administrator 
Uion Territory of Lakshadweep 
Kdvarathi -682 555 

2. 	T 	irector, Department of Science & Technology 
Administration, 

555 

3 	 i1a1 Office' 
Offic,bTthçInvironrnent Warden 
Dpdrtriiert &1 Environment and Forest, 
Kilñ Island ?  akshadweep-682 558 

lhe Chairperson, Village (Dweèp) Panchayath 
Kiltan Island Lakshadweep-682 558 Respondents 



S (By Advocate 	(Mr S Radhakrishnan (R1,2 & 3) 
(Mr.R.Ramdas - R4) 

4. OA 113/2013 

I. Muthukoya T.P. 
Sb 	I<idave Haji 
Thiruvathapura, K iltan, Lakshadweep. 

 Sa!iJ 	P. 
S/d Ibrahirn Haji 
Par)dara, Kiltan, Lakshadweep. 

 'aoob P.K. 
Sb 	Subair.A. 
Punnaldad, Kiltan, Lakshadweep. 

 AliMoharnrnêd 
SboAttaka, Aliyar, Kiltan, Lakshadweep. 

5.. Kunhikoya A;P. 
Sb 	ayed Muhammed P.K. 
Arakka1pura, Kiltan, Lakshadweep.. 

 bdIlaA. 
Sc Kive T.P. 
boi. 	ltan, Lakshadweep. 

 t'4ütivar 
Sib Shaik K.K., Pa!liyachetta, Kiltan, Lakshadweep. 

 8tharC.T-1. 
SboMohnined P. 
Chadipirä,Iijtan, Lakshadweep. 

 RaheèrnP 

Pak1yo'dä Ritan, Lakshadweep 

 
. 

Iuhéed pT: 
iá khii Hji., Pallithithiyoda, 

Kiltan, Fakshadweep. 	 Applicants 

(By Advqte: Ms,Daisy I Daniel) 

Versus 

S  



The Adrninistiatoi 
Union. Territory of Lakshadweep 
Karathi-682 555. 

2 	The'Chairperson 
Village (Dweep) Panchayath 
Ki!ta:i6 82 58: 

3 	The Employment Officer 
Kavaiathi, Lakshadweep-682 555 

Director of Parlchayath 
Department of Pánchayath 
Kavarathi— 682 555 

The Executive Officer 
\'illage(Dweep) Panchayat, IKiltan - 682 558 

6. 	1-lorticultural Assistant 
Villae (Dweep) Panchayat, Kiltan-682 558 

(By AdvDce,: Mr.S.Radhakrishnan-R I ,3,4&5) 

OA126i2Of 

A sau,1 Ia, 
lo 	ff Yousu 

I<nnichetta, Kiltan Island 
UT of I akshdadweep-682 558 

Kunhi.M, 
S/o. Arnbukoyq 
V1an0.riirnl, ji1tan Island 
JFf Lksldfweep-682 558 

ri  

sàrK. 
Sb MohammcI' 

m'a'Iarn Kiltan Island 
IJT bfakshdadweep-682 558 

Slèem PP. 
S/om lklansa 
Pifthenpura,'Kiltan Island 
UT of Lakshdadweep-682 558 

• 	eek:PP. 
/ii 

'i. 4 	. 

u,rathtUa ? '.KI itan Island 
hr 	1shdadweep-682 558 

Respondents 



• 

6 

Kynhi K.P. 
S/a Pukoy'a 
Kattmjal1y; Kiitan Island 
UT d .Ua1h4aweep - 6 2  558 

AbdUl Käsirn N. 
S/a. Muneer 
Peritàinveli, Kiltan Island 
UT of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	UipiTrritory of Lakshadweep represented by 
the AdministratOr, Kavarathi island-682 555 

2 	The Di'rktor of Panchayath 
Union ['ci ritol y of Lakshadweep 
Kavaiathi lsland-682 555 

The chairperson 
Villae (wee) Panthayath 
Kiltan Is'and, Union Territory ofLakshadwcep-682 558 

The Executive Officer 
Village (Dwecp) Panchayath 
Kiltan island, Union Territory of Lakshadweep-682 558 

The Envirdni*iet Warden 
Depai3irient 'of:Environrnent and Forest 
ZonáLOffice, Kiltan Island 
Union Territory of Lakshadweep-6 82 558. 	• 	Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1',2,4& 5) 

OA 137/2013 

I. 	JalaludhenK.K. 
5/0 Shail Poovalap 

opvalap l-Ioue, Kiltan Island, 
L11' fLnkshadeep-682 558. 

2. 	06 
/O I'allaloya 

Kqshiyoda, Kiltn Island, 
ut bfLakshdv'eep-682 558. 
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Ibiathulla.T.K, 
J Aharned 

jii,KiItan fsland, 
UT 6Lkshaeep-682 558. 

Arneerali A.P. 
S/a Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT of Lakshadw.eep-682 558. 

Ismail Ti 
S/o YUSUf 
Thai iyoda House, Kiltan Island, 
UT ofLakshadweep-682 558. 

6 	Syed Mohammed Koya K P 
S/b Moharnid 
Kanjipura HOuse, Kiltan Island, 
LJT. of Lakshadweep-682 558. 

7. 	Kasinkoya C.H. 
S/a Muthukoya 
Arnthipura I-louse, Kiltan Island, 
U1' of Lakshadweep-682 558. 	 Applicants 

(By Advocate: Jvlr.Shabu Sreedharan) 

Versus 

I. 	Uiidn iitdry of Lakshadweep represented by 
the AcF4nihistiator, Kavarathi Island-682 555 

he IirectorfPanchayath 
Uniofl Territory of Lakshadweep 
Ka'arathi Islànd-682 555 

The çhaiipron 
Vi llagl)wep) Panchayath 
!çiltn Jsl:nJ..)nion Territory of Lakshadweep-682 558 

IV 

Villa.(Dee) Panchayath 
Kiltij fslnd,iJfion Territory of Lakshadweep-682 558 

a he Assistant Engineer 
Electrical Sub Division 
Kiltah Island 
Uniofl Territory of Lakshadweep-682 558. 	 Respondents 

---c----- 



. 

2. 	Nar:a;ru1iaP.T.,age 26 
S/o<uhi .  
PallithithiyodaHouse, Kiltan Island 
Lakshadweep 

(By Advocate: Ms.lDaisy I. Daniel) 

Versus 

App! icants 

The Administrator 
Qnion Territory of Lakshadweep 
Kavarathi-682 555. 

2. 	The Chairperson 
Villg (Dweep) Panchayath 
1<,"iltai- - 682 558 

3 	1)irecbi o Pnchayat 
Departmnt of Panchayath 
Ka')rathi-682 5 58. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

8. 	O.ANo.212/2013 

ftP. l-lavvabi, W/o. Abdul Salarn 
Labourer, Agricultural Department, 
Ati Island, Rsiding at Pallipurarn I-louse, 
UyT'i+itry of Lakshadweep, 

(By Adidcie: MrK.Jaju Babu) 

Versus : 

1. 	The Director:of Agriculture 
Union Territory of Lakshadweep 
Ka'iaratti Islanl - 682 555. 

Respondents 

App! i cant 



' •. 
 

The 
Union Territory of Lakshadweep 
Kawaratti 181nd. 682 555. 

(By Advocaic Mr S Radhakrishnan) 

9 	0A266/2013 

1 	SabirAli K 
Kuriyathioç1. House, 
Kiltan Island. 

2. 	C.P. F•iroz 
Chemmanam Palli House 
Kalpeni Island. 

 K.P.. Cheriyakpya 
Karuppatha3ura House, 
Kalpeni Islaild. 

 
I.,. 

M.C.,Jaffer 
Hol  

Ka1peni Is1and. 

 1-1aba.. A 
Alikonc House 
Kiltan Island. 

 A.P, Naserna 
Aynapura House, 
KayratF 	Iland. 

(By Advocate MrK  B Gangesh) 

ièrsus 

 heAdrninrtor, 
'\dhini stiatio 	of the Union Territory 
bfLakshádweep, Kavarathi —682 555. 

 ['he Director (Services) 
Adrninistratioi of the Union Territory 
oF Lakshadwep (Secretariat), 
Kavaratti - 	 2 555. 

 DejartniitbItEnvironrnent of Forests 
n 	1('j.b1y of Lakshadweep, 

Kay1thi4-82 555. 

I '  

Respon dents 

Applicants 

Respondents 
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. 

(By Advocate: Mr. S. Radhakrishnan) 

10 	O.ANo. 268/2013 

I. 	M. Nboi:ilAri'ien 
SbK . C..Sayed Mohammed 
Mula,atn,Hduse, Agatti Island 
U ni on 'Territhry, Lakshadweep. 

2. 	B.M. Mansoor 
Sb. Late AC. Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Adyocate: Mr. Grashious Kuriakose) 

Versus 

	

1. 	l he Administrator, 
Uniôo Territor bfLakshadweep, 
tKavarathj - 682 555. 

2.T,he Director of Panchayath, 
Deprtrnent of Panchayath 
Kavaratti - 682 555. 

Director f Sience and Technology 
12d: inyqnt,. 

Unon 1 er'ior,' of Lakshadweep 
Ka'irthj 68 	55. 

Directhr (Labour& Employment) 
Kavrathj - 682 555. 

Special Officer 
Village (Dwee Panchayat, Agatti) - 682558. 

(By Ad')ocate: Mr. S: Radhakrishnari) 

	

11. 	A269/2013 

Aharnid Basheer.A 1 C., age 32 
S/o T.6unjs -  

Island, 
Lakshadvep., 

(By Aà$;óate Mrdäshious Kuriakose) 

Applicants 

Respondents 

Applicant 



3. 	The Employment Officer 
Kavarathi, Lakshadweep-682 555., 

4; 	DirctrofPnohayath 
Department of Panchayath 
Kavarathi -68. 555 

The Executive Officer 
Yillage (D'veep) Panchayath 
Kiltan 7 682 558 

T''1orticiltura1 Assistant 
Villae'(Dieep) Panchayat, 
Kiltan-682 55. 

(By Ath'ocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12. 	0 2.:7/261 
',I• 

1 
Hameela'à'26 4 iF. 

D/o 
Nambihrn'House,'i1tan Island 
lakshad'ip S 

(By Ad\)ocate Mr.rshious Kuriakose, Sr.) 

Versus 

I 	The Adminisatoi 
U.1f I,a;<shdfr'eep, Kavarathi-682 555. 

2. 	bief,iohayath 

1hj682 555. 

,,0 1':. 	k 

J. 	1kecutive Otfi'cer 
VilI'ge(Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



. 

2. 	Sayed Badushä Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat, 	 Applicants 

(By Advocai.e: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

I. 	The Administrator 
U1' of Lakshadweep, Kavarathi-682 555. 

Director 
Science & Technology 
Chptlat-682 556 

Dirctor of Panchayath 
Rural,Development Department of Panchayath 
Chil'at-682 56. 

Chfrperson 
Viflage, (veep) Panchayath 
Chetl6.g2.55. 

AddLSub Diiisional Officer 
Chtlat-682 556. 

Junior Scientific Officer 
Chctlat-682 556. 

Accounts O1fidr 
Secretariat, Kavarathi-682 555. 	 Respondents 

(By AVoca:Mr.ädhakrishnan-Rl-3 & 5-7) 
V .  

14 O4No 299/2013 
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PP. Sulaikha 
Puthiya Pandaram I-louse 
Kalpeni Island. 

C.P. .Noorjehar 
Chemmanarn Palli House 
Kalpei Island., 

6 	A.K. Beebi 
Arakkalar House 
tKa!nj Island. 

7. 	M.P. Mohammed 
Mul1ipira House 
laipçni IsIid. 

(By Adv9.te \4i K B Gangesh) 

Versus 

I. 	The.Adrn.inistator,. 
Adinistrtioh of the Union Territory 

fLakshadweep, Kavarathi —682 555. 

2. 	The Directon (Services) 
Administratiqp of the Union Territory 

Lakshadwep, (Secretariat), 
Ka'iaratti —82 555. 

3 	beartrnnt ofAgi icultuie 
tJ)i iEI 	rçib of Lakshadweep, 
KiThi682555. 
Rènté'd' b' its Direcwr. 

(By Adv6cte: Mr. S. Radhakrishnan) 

Applicants 

Respondents 



tEl 

15. 	OA 300/2013 

F3.Koya, age 42, 
S/o B ammad, B ilutheth House 

<Andrott Island, 

B.Ahamrned, age 43 
S/o Mohammed, Bakakada House 
Andrott Island, 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/n Khader, Matharapura House, 
Androfl Island, 

M.Bampathi, age SO, 
S/o Asainar, Kakkett House, 
Androti, Island. 

C.Mohammed Kasirn, age 44, 
S/c) Koya Kidave, Chettathada House, 
Androti. Island, 

K.P.Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island, 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Androu Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 

d 
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A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakk1 House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada I-louse, 
Andrott Island. 

	

6. 	K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.13.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
.S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Andrott Island. 

K.K.N.Khadeejornmabi, age 39, 
S/o Sayeed Mohammed Koya T,P. 
Kol ikkat Neduvi lakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K,P., Moosathada, 
Andrott Island. 

K.C.'Mohamrned l-lussain, age 39, 
S/oSayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
KOyakidave M.P., Pandathpura 
Andrott Island. 



If1 

M.P.Khaleel, age 37, 
S/o I-\ssainar, Matharapura 1-louse, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunriissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathumrnabi, age 37, 
D/o YousafT., Lavanakkal 1-louse, 
Andrott Island. 

l-l.K.1-Iussain, age 35, 
S/b Pookunhi, 1-Ialookakkada House, 
Andrott Island. 

M.P.Mohamrned Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Andrott Island. 

K,Mohammed Fasal, age 32, 
S/o Kunhi SeethiKoya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Ahoosala U.K. Kunthathalam House, 
Andrott island. 

K.K.Moharnrned Farook, age 27, 
Sb Kunhi, Seethikoya, Kerakkadarnali House, 
Andrott Island. 

A.Rsheed Khan, age 39, 
S/o Sayeed Ismail, Aliyathara House, 
Ancholi Island 

35 	K Abdul Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

36. 	K.K.Anwar I-Iussain,age 31 
S/o Ko,'a V., Kerakkada 1-louse, 
Andrott Island. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohammed AIiyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Androti Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P,Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Androti Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayecd Koya, Moosankakkada House, 
Andrott Island. 

M.C.l-lammedathbi, age 37, 
D/o Yousaf, Mylachetta House, 
Andrott Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andrott Island. 

Guhar. Madeena Beegum, age 37, 
D/oIYiohammed B, Aliyathara I-louse, 
AndrOti. Island. 

	

46 	K J Pookunhi Koya, age 36, 
S/o:•coob, Kolikkatt I-louse, 
Ançiroit Island. 

47. K.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada 1-louse, 
Andrott island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
La.kshad weep, Kavarath i 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\'i I lage. (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/0 Pookoya 1"J 
Achammada House, Androth. 

Mohammed Shamsheer M.K. 
Sb. Bathesha U.P. 
Mayamkkada I-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara I-louse, Androth, 

Nushkhan M.K. 
S/oied Koya 
N4ayamkakkada I-louse, Andi oth 

9 	Md1immed Kasim P P 
S/o:Iidave, Palathupra I-louse, Androth 

Abdul;Akbai' 
Sb 	ibair 
Panclath Puthiya Pura 1-louse, Androth 

Mujeeb Rahman 
Sto Ibrahim 
A!iyathara I-louse, Andi'oth 

S.iaj K.. 
$iq,4sim Koya 
1('njinath i I-lou Se, Androth 
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13. Mohammed Hassan 
S/o Kunhi Koya 
Aye.narnada House, Androth 

14. Mohammed Abdusalarn T 
S/o Abusala 
Thechëri House, Androth 

15. Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

16. Muhammed Kassim 
H S/o Koya 
I 	 Shaikkinte Veedu House, Androth 

17. P.P.Koyamma 
S/o P.K.Kidave 
Palathupura House, Androth 

18. Muhaiirned Khaleel 
S/o A5du1!a 
Aliyathara House, Androth 

19. Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
An droth. 

(By Advoqate 	Mr S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 



16. 	OA.301/2013 

1. 	Attakoya T.V, age 44 
S/o Koya Than kga!: T, 
i'hai.1at.hVaiiyakkattu 
Andioth Island 

2 	Sayced Koya, age 43 
S/a KbyaKid'.e, Al iyathara House, 
Androth Island. 

Mohammed, age 54 
S/a Shaban, Biriyammada 1-louse 
Androth Island. 

Yousaf',.age60 
S/a Ahammed, Kandalath House, 
Androth Island. 

5 	Mujeet Rehman, age 35 
S/a I'oya, Kaiachetta House, 

Abdu1Nasr,e 38 
S/oNalla Koya, Kunnashada House, 
Androth Islad. 

Mohammed 43ásheer, age 37 
S./o Yacoqb', Aliyathara House, 
Andioth Island 

8 	Shihauddeei age 35 
S/a Saeea16ya, Pandath Puthiyapura House 
Andioth Iantd' 

9 	Pookoya, ag44 
S/o.Koyamma,Vlayampokada I-louse, 
A1:b0t11 Is:a* 

10. 	Noulal, age 41. 
S/oJKoyamaKôya, Thacheri House, 
Andioth 	 4 1 .  

11 	Asii,age37 
S/oSeethi, l hchei 1 Moosathada House, 
Andiot1i Island 



0 •  

Hassan. age 30 
S/ Jmaludbeen, Kadiyarnrnada House 
Andrth rsiaid. 

4ohanii'ed RaMek, ag&41 
S/ö Ahornrnabi, Bilutheth House, 
Andróth ki and .  

Jalal,age37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
Sb Koyamma, Pochalarn House, X .pdroth Island. 

16.Abiu1i-Jassan,age51 
SYp Abdu Khader, Karachetta House, 
Androh Island. 

K6ya,gc48 
S/p Sayeed MoI)arnrned, Thachéri Moosathada House, 
Androth I1ànd. 

I3ashecr, age 4.7 
/oKidave, MQ,odarnpura House, 

11and. 

N4:hidITthsain, age 42 
S/Oi,.Azhikakern Pura House, 
Ardoth I1ad. 

Jabbar, age 39 
bo Nal 1 Ko, Kunnashada House 

Androth Island. 

I4oham med Liyaudden, age 33 
§,/o Sayced M.dhammed, Neelathupura House 
4ndroth Island. 

iltabeed, age 4 
5/0 	eMqharnmed, Kunhali House, 
.:dYot)irsIan, 

23 	Shaut l 4â4 e1, ae 33 
S/oKidave;.1oodamkakkada House 
Androh Island. 

24. Raiad Beebi, age 46 
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Sb Sideequ&Puthiyana1akam House, 
Andioth Is1an1 

25 	Indcen, age 60 
Sb Aharnthed, Kandal ath House, 
Andioth Island 

is 

26 Mohammed Saleem, age 42 
Sb Sayeed Moharnmed Kunnashada House, 
Andioth Island 

27 	Gafooi,age4l 
S/o I hangu Koya, Pentamveli House, 
Andioth Island 

Siddeeue,age43 
Sb Kidave, Mddi•yothada House, 
Andioth Is1ard 

Shanayas, àgd 33 
S/o Kunhi Ioya., Pochalarn House, 
A,ndroth Island.," 

30 	Pookunhf, age 50n 
Sb Kidave, Aliyathaia House, 
An'dioJi Iand 

31 	Kalee!agd 39 
/o Buhaii Aanakar House 

Andioth Islan1 
¼ I  

32. 	Ifly'ás,' age 36 
S/O Ham7a Koya, Aliyathara House, 
Andioth Island 

33 	Mohammed sheer, age 39 
S/p Sayced Mohammed, Aliyathara House, 
Andioti Island 

34 	Mol i 	dA1 	 age 33 
SboSayead fiii1, Aliyathara House, 



¶ 	
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36. Mohcmmcd Saleem, age 33 
S/ô;lKOyarhrna; Kannipura I-louse, 
Andioth Island 

37 Shamsuddeen, age 33 
S/oAbdi1 Kadei, Belichetta House, 
Andioth Island 

38 Kunhiseethi, age 47 
S/o Aboo Sala, Lavanakkal I-louse, 
Androth, island.: 

 Yacoob, age 45 
S/o Sainddeen Kunnashada 1-louse, 
Andi:oth,1s1and. 

 Abdul labbar age 38 
Sb 	Sa'eed Mohammed, Kannichetta House, 
Anciroth, Island. 

Jamal,age4l 
Sb. ,Sayed, Biikari,.Bidumkattu Bilutheth House, 

lac; ge 
D/o ,Sye 'Bdkari, Thacheri Biyyada, 
Anir5th lsldid. 

Saji1aBCeuiT1,age29 
D/Na1laicoYá, Lávanakkal House, 
Androth Island. 

Shaharias Beégurn, age 28 
)/0'J(üihi Ko'a, Lavanakkal 1-louse, 
/\ndoth Islid. 

45 	S ial Ihn ge 32 
/c11 PookUbhiRahmath Villa, 
iç(h Jlad1 

age 33 
S/p Nasaf', ,Iibdath House, 
Aidrpth Island. 

1qbal, ge 42 
Sb Yousaf, lahdaram House, 
Androih Island. 



Ilassan, age 39 
S/b Sayeed B,kari, Matharapura I-louse, 
Andiath Island 

MohammedSaleem, ge 38 
S/a YousaI, I hailath House, 
And, oth 1land 

50 	l\'lahamiyicd Musthafa, age 36 
S/b Ipokoya,:Neganmada I-louse, 
i\ndrath Island. 

K.aya, age 36 
S/a Attakoya, Mathil I-louse, 
Anclrath Island. 

Kamil. 
S/a Muthu IKoya, Palathupura 1-louse, 
!\ndr)th Island. 

53 	Asif,agc30 
Sb 	ccihi lKoya, Lavanaldal House, 
Andi ath Island 

Skariya, age B2 
S/a 1\4L!lhukoya, Bilutheth 1-louse, 
Andrah Island. 

SlHage.3.7.: 
S/a KunikoyäA'narnada 1-louse, 
And roth I sladd. 

56 	kahmathulla, age 39 
S/a S iddcque, l3ilutheth 1-louse, 
And, oth Island 

57 	Mohammed Aslam Nasei, age 40 
a 	MoAammed, Palliyet 1-louse, 

Andiath Island 

Sayced Mohammed, age 42 
S/a Kasimi, Achadapuràkattu I-louse 
Andrath Island. 

Anvar I.  lussain, age 29 
S/a Paakoya, Kunnashada 1-louse 
Andraih Island. 



Mujeeb Rebman, age 37 
S/a Sayeed Buhari, Karakunne! House 
Androth Island. 

Noufel K, age 33 
S/p 1attaya Koya, Cheriyadarn I-louse 
And'oth Island. 

it 	ni.d .ge 45 
o'anma;Karakkada House 

Androth Island. 

Shams0u Shunioos, age 34 
S/0 chedyakoya M., Pentamvi!apura House 
Andoth Island. 

MhamjbduI Naser, age 308 
Ja!eelI,Kotiathattu House 
19 	I's.ld 

M 	fl1dfhahu11a, age 33 
$b (oyan'nkoya, Nal lal House 
Andioth Isf.14: 

ira'thulIahge in0 

S/o Iunhise1hi, Perumpal liT-louse 
Androth Islahd. 

Riyas,age 29 
S/o:Shaik Ko P.S., Pentambelipura House 
Androth Islaid. 

isa:,.;H 
/p KilaV P 	Pandathu Lavenakkan House 

Andrdh Islahd 
I 	• 	• 



I. . 
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72 	Rahmat, age 42 
S/d Pookutty M , Mahi1 I-louse 
Andi oth Island 

73 	Mohammed 1-lassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andioth Island 

74 	Shamsudeen, age 32 
Sb Muthu Koya K , Ncllai House 
Androth 1slnd. 

Mohammed Nséer, age 28 
S/p Muhmmd, Pentamvelipura House 
Androth Islnd. 

. Rau lath Beegum, age 29 
S/o Thangakoya, Arathupura House 
\ndroth 1slnd. 

Fathah'uddeen, age 38 
S:p. .K.iday. U,., .Makket House 

'nd.i tIIl and. 

- 	 1 

78.BadàiulMunei, age 32 
S/6 Abdu! Khadei, Moodampura House 
Andjoth Island 

79 	Mohammed I4ustafa, age 33 
SbAhammadiya, Jabalpuia House 
Androth 1slnl. 

80 Mohammed Kasim, age 47 
S/a Kida'eL\' K , Makket House 
Andi oth Islaid 

I 	I 

81 	Moha1ied\boosalih, age 40 
S/a Sa'ccv1ohammed, Bilutheth House 
Andioth Islafld 

82 	Kunhisethi, e 47 
S/o You saf, Methat apui akatte I-louse 
Andrpth 1sj,aid. 

83. Haisa Kayge 42 
S/a Ahâmmed Makkett I-louse 
Andioth 1slaid 



 Attakoya, 	ge 49 
Sb 	Yacoob, Aliyathara House 
Androth Island, 

 Ihalee, ; ge49 
Sb 	Sayeed, Ceikka Pti'thiyapura House 
Androth Jslnd. 	, 

 lathahül, age 34 
S/. o Sayeed Mohamrned,'Palliye•tt House 
Androth Island. 

 Basheer, age 55 
Thcheui Moosathara 
Andi'oth Island. 

 N'1ohanmed Farook, age 33 
• S/o NallakoyaC.L., Tharampalli Makket 1-louse 

Ahdroth kiand. 

 Abdoa1ih,a3l 
• S/p $laik J(o', Moosakada House 

 Salebm, ae 3 
S/oSeethi, Karakunnel House 
Andrhth 	slard. 

 1\4ohammeèl 1asim, age 33 
Sb 	Sye.d'fVqarnmed P.C., Pathada 1-louse 
i\hduotH island.' 

92 ç011k0 	L, age 44 
S/o 1< idae j 	Lavanakka1 House 

ncl1 otli Islahd 

 Mohmmedissain, age 41 
/o 	ayeed Ithai1, Kanda lath House 

Androth isln1l. 

 Sabir Khan, age 	3 
Sb 	Koyanakoya, "Thattampokkada House' 
Anciroth Is1id. 

 1ssadgL4 
Podarnkakkada House 

Ardi*k 	and 



. 

96 	Akbai C , age 33 
Sb Attakoyd K Edayakkal House 
Androt1i 'Islahd 

97 	bdu1 7 4hab, age 33 
/o Thangakoya P , Kunchali House 

Andioth Island 

98 Mohammed Musthafa, age 42 
Edayakkal House 
Androth Island. .... 

99. 	Navas, age 25. 	. 
Sb UussaftThahira Manzil 
Andoth Island. 

100 	hanavas, ag 3 
Sb Shaiafudeen, Mathil House 
Andioth Island 

101 	1-lassan, age 33 
S/o Seethi M,Lavanakal House 
Andioth Island 

102. M.haiiitied.Basheer, age 42 
Sb Ypusal, Nellal House 
4pdioth island 

103 Sh'auen 	36 ge  
S/alTa Kpya ?  Kunnashada House 

lsland 

Zainul Abid, age 26 
Sb Kidave K, Palliat House 
Andioth 1s1àid. 

Muthu Koya. ae39. 
Sto 1Kunhi.Setbi, Makkette 
Andioth Island 

Iylohaipn4ed Mukhbeel, age 30 
S/p KoyammKoya, Kerakkada House 
Anr9h Islapcl 

107 	hamusudeeiTh 'age 27 
S/6 Koya Kidave M P , Pandathupura House 
Andi oth IsIard 



1108 §hihabudheh;age27 
S/p Muthu Koya, Pandathupui a House fil 
indioth Island 

109 Ubaidufla, age 29 
S/a Sathai, Kannipura House 
Androth Island. 

110 Jalal age 49 
'/o YousalP , Moodampuia House 
Andioth Island 

iii; Kidavu, age 55 
S/p 1.11c1een:M.,iri.yamrnada House 
Andioth Island 

Ki6yu, age 59 
S/ô 1ijb., Mëldçat I-louse 
Androth I s l an d. 

Moharnfrd Sálahudheen, age 26 
S/a Koya , -F.,  P , Kandeth House 
Adibt1iIs.1aid. 

114 Mohamncd S'hakeei, age 22 
S/a Kuphiseethi, Makket House 
Andoth Island 

115 Mohaincd Aithaf, age 24 
S/a Jamal, Mayornpokkada House 
Andioth Island 

Abdul Gafoor, age 28 
S/a .Nallakoya T., Bappathiyoda House 
And,roth Island. 

ohan.ned'Yathiya Khan, age 23 
S/n Basei K , Mathil House 
hndi'oth1!âd 

) 	'p 

118 NallaKoy a age 39 ,  

S/n Khadei I PC, 
Andioth Island 

119. KfflThikoya, age3 
S/o Ahmcd, Ponnikam House 
Andi oth hiand 



. 

120 Zainul Abid, age 41 
Sb Assainai N P , Kandalath House, 
Andioth Island 

121 Mohammed, age 50 
Sb Abdul Khadei, Kaval Chetta House, 
Andioh Island 

122 AbuNasii,age36 
Sb Siddique Kunnashada House, 
Andiöth 1111d. 

Mohammed Aboo Salih, age 37 
540 Must afa,. Apmelarn House, 
Androth Island.. 

Koya,age37: 
5/0 Sayeecl Mohammed, Lavanakkal House, 
i\ndroth Island. 

Mohammed Rafeek C P , age 38 
s/.osayeed,qberikka1 Puthiyapuram 
Andioth I1and 

126 Molmmed Rafek, a g e 40 
Sb Ukkas, I3ilutheth House, 
Andioth Island 

Mukbe1,ige28 
Sb t\4ajeed L , Pci umpalli 1-louse, 
Andi oth Island 

Rasheed Khan, age 33 
Sb Kiclave A , Biyyadachetta House, 
Andioth Island 

1.29. Mo haiincd Eook, age 3 1 
Sb Po1ditty Kinne1 House, 
Andioth Jslapd 

130 Rahmathullah,, age 31 
S/o K 	m oyamaK P , Bappathiyoda House, 
Ahdrdthlslãhd. 

131 Mohammed Kasim, age 30 
Sb Nallakoya, Kennashada I-louse, 
Andioth isiaria 

ii 



• 132. Mohammed Fazal,  age 38' 
S /d Kidave M P , Kandalath House, 
Aridroth I  Island 

133 Mohammed Abi1 Gfopr TM ,age 38 
$/o NUa1Ko a, Thardm.1Iy Makket House, 
Androth Island. j' 

134 Jarnal,age57 
Sto:Kidave,'Poovadakkattu House, 
Androtlilsiand: 

 Mohammed Saleern, age 31 
Sb 	Hassan Kunni, Keyiyoda House, 
Androth Island. 

 Koyamma, ae 47 
Sb 	Aboo Saleh, .Kavalchetta House, 
Andoth Island 

c o 
137 -1dayathul1a, age 38 

1.

Sb 	Koyamma, Karachetta House, 
• Aàoth 11and 

138. AbdulAzeez:Khan,  age 41 
Sto.Moharnnied, Birayammada House, 
And'i'oth, Island. 

139 Shains6ddIee9,a9e 32 
So Sideeque M P , Pazhayakamkattu House, 
iidrothIlhd. 

140 age 33 
S/ adyanioya, Ammelam House, 
Androth Island 

141 N1Iakoya, ae 50 
S/o AharneFd  i 0 , Matharapura House, 
Ar dj'oth Island. 

142 1 1aiiza Koya age 43 
Sb 	Kidave B,Aliyathara House, 

T . 
Androik Island 

143 Mhaied 1ssain, age 28 
Sb 	hl* , Ainmelam House, 
Anduoth isjä d. 



144 Sayecd Jsmaij,ae 58 
Io AduI1a PP, Pidarnkakkada House, 

dipiL1aid 

1 	11J1( 

145 Amiath  Khan, ge 28 
Sb 	Buniyarnin, Ammelarn House, 
Andioth Isl and 

146 Mohammed Iqb1, age 38 
Sb 	•Na11akoy.eruthpa11'House, 
Androth Island. 	 . 

147. 11 0bkunni,.àge.56 
Sb 	Yousa.f.1-iji Bappathiyoda House, 
Andioth1s1ard I  

148 MoFamnd Iasheei, age 38 
bo IKidave A, Mayarnpokkada House, 

Andioth Island 

149 Chciiyakoya, age 36 
Sb 	

'? 

Thacheri House, 
Androth IIand.: 

150 Nasecmudheer 	S P , age 28 
• S/p..: 	Kdr t., Karachetta Sarommapura House, 

Andioth Island 

151. Abd1Kb661, age 41 
S4 	Syed 3ihii M , Kunchali House, 
Andioth Island 

152 Liyabiahrnan, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth 11and 

153 K6rhibi,ac46 
S/o Kadei,'Pump 	F-1 a11i 	ouse, 
Andioth f,land 

154 âthumai, 	ge 52 
P/ps K9'afl1] iakoya, Kolikkattu Naduvilkam House, 
Andioth J1and 

155 
I 

1I3bo Harna 	 Al Ka, 	iyathara 1-louse, 
Andioth Is1aid 
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156 86ethi,.ago60 
Sb Assainai, Pachanal House, 
Andioth Island 

157 Sadakkathulla, age 34 
Sb Buhai i V K, Chettapokade House, 
Andioth Island 

158 Bashcei,age40 	, 
S/o Sayecd K, Kunnnashada House, 
Andoth Ijand. .:., 

159 Mohammed Kuiaishi, age 25 
S49.SayeedMohaii1n1ed, Karakunnel House, 
Andioth Island 

160. 	iraj, a,è 47
H  

S/o,Kjd,ve1K.., Kunnumpura House, 
Androth Island.. 

W. Moha.iimed Ra age 31 
Sb, H.a.inza.Koy K., Pathummapura House, 
Andioth Island 

162 LinU1 Ad ae 26 
Sb Nàllakoya ( C ,Palliyat House, 
Anddth Island 

163 Abdi Jabbar, age 35 
Sb Kunni Sëethhi,  Makkett House, 
Andioth Island 

1 64 	ajeed Mohammed, age 54 
Sb Kidavu, Poovadakkattu House, 
Andi oth Island 

165 	\ttabi,age 
1)/b 'Oucf 1K P , Thacheri House, 
Andioth Islapd 

166 	I3a11csaei3' 
I)bo Koyanrnakoya P , Thacheri House, 
Andioth Island 

167. Yak6613,.ag;4QH 
Sb Kidavu K, Ammelam House, 
Andioth Islahd 



H 

. Mohamméç Rafee, age 42 
Sb Koyaitimikoya, Mayarnpokkada House, 
Androth Ts1aid. 

Mullakoya, age 47 
Sb Majeed K:, Lavariakkal House, 
Andr'dth Island. 	... 

Pookun1Ti,ag 46 	Y.'. 
SboThdae W, Amn1an House, 
Androth Islahd. 

Mohammed Kasim, age 46 
S/o Yousaf, Bppathiyoda House, 
Androth Island. 

Kadceja, age 5,1 
D/o Kidave K., Thacheri House, 
Androth Island. 

Mulla1.,age 
D/o.Kicia\ë,.B.., Palathuura House, 
A'ndrot.h 11áhd. 

NanzobrAii /yeed P.P., age 25 
Sb i\4 .P,.Fabhu! lah, Purathikkatt Puthiyapuram, 
Andioih 1slad.' 

All Abar K:,ae 25 
SboChcriyakoya, Kannat.hirnada, 
Androth Island.' 

N61amnda1eern, age 33 
Sb .Sh"aik'p,Kunha1i House, 
Aidrot Jsard 

(By Advbat k1k BGangesh) 

Versus 

'1 he Admini&ätor 
Adm I nistrati'o4 of the UT of Lakshadweep 
Kavarathi 682555 

Depa;rnen't 0gricu1turc 
UT oiLakshad\'bep, Kavarathi 682 555 
rept'escii 	b T 5 Director. 

Dte't?11i'atS 

....................... 

Applicants 
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Depai tiient of 1?anchayats 
dp-nr.istration f the UT of Lakshadweep 

IavaiàftiL682 55 

4. \(i11ae (Weej5 Panchayat 
AndiothIs1inl iepresented by its 
Executive Officer 

(By Ad\'ocate Mi SjRadhakri shnan) 

17. 0A30212013. 

1. 	Jaffer, age 3 15 
S/o .  Babuj.an, Parinethechetta House 
Amini Island, H 

2 	Faiooqueage'33 
House 

sIand 

3 	Abdulla Koya, age 50 
Sb Attakoya, Malika House 
Amini..ilahd. 

4. 	NaIlakôáàç4O 
S/o Abiu1l.äKoya, 'Puthoya K°anniyam House 
Amini Island 

5 	A1MohaT1rrd, age 47 
Sb 	bhamnied, Kombarn House 

6 	Shaiâfudheen, age 36 
/,o Kidave, Kotechetta House 

Amini Island 

7. 	.Jbbr P.0 age 36 
Sb Cheriy:a Ko/a, Purakkachetta House 
Amini island. 

8 	ousaf, age 36 
Sb Iade?1l , [3eliyachadachatta I-louse 
/i1li 	1and 

' 4 1 

9. 
Sb o. 1Sayeed Sheikoya, Marnpuiam House 
Arnini Island 

(By Advoèatc Mr K B Gangesh) 

S 

Respondents 

App! icants 



4. 	Village (Lvveep) Panchayat 
Amini Island represented by its 
Executive Officer. 

(By Advocatc Mi S Radhakiishnan/M/s Sheriff Associates) 

18 	0A303120113 

Aboobakei P ,age 41 
Sb, K:uiihikunhic;Pa11am  House 
Ka\'aiathl Island 

Musthafa B.K., ágé 45 
S/o Sayeed,J3akaRada  House 
Iavarath.i Islaid. 

MohanedhaM., age 34 
S/o anz t 	Malika House 
la'arah i tSIIi1. 

AbdulNrA.P., age 43 
Sip ChriyakoyaK., Aynipura House 
1<avarathi Islñd, 

Yaoob K.P., age 41 
/o Kidave 	Kuttipapepura I-louse 

Kavarathi Island. 

Alik .oyaK,g 31 
Sb Bah P.., I<liyam I-louse 
1'ar'athi I sI ätl. 

7 	 I 

Respondents 
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7 	Mujccb Rehman U P , age 34 
Sb A1iko/a C K, Uthampokakada House 
1(avaiathi Island 

8 	Thaig.kdya\'Pn ge43 
Sb Ukkas, Vadakki 1apura House 
Kavaiathi Island 

9 	Mujceb Rehman B, age 30 
S./.o 'fharigakoa, Bire 	House 
Ka\arathi Islaiid.. 

10. 	Sajitha P., age 32 
1)/p All Aradam, Poovinoda House 
Kavarathi Island. 

I3asheei P 1, age 44 
S/o Mohm amed Pallipura, Puthiya 111am House 
Kavaiathi Island 

Abdul Rafeek K, age 44 
$b Ahrned Katimmada, Kadapuiathaba 1-louse 
Iavai atiii Island 

Slcem A.P.:a 	34. 
S/o. MohammedC.P., Athampapepura House 
Kavarathi . Island. 

Mohammed ildssaih P A , age 29 
S/o Khalid 1-laji KP , Puthiya Alikorn 1-louse 
I(avaiathj Island 

Shaihnf J, a 35 
S/o Haniza 1: htriihikad House 
Kavaiahi 1slard 

Anwar A.I.,. a 39 
S/o Mutiiu, Aynepui a 
Kavaiatht Island 

I3ashee1 S , age 35 
S/o I lamzath A I , Safiyabiyoda 
Kavarathi Island 

S 	 I 

'. :f,..4 ..'.d. 	
,,. ......... 1 I 

j. c! 

12 

Ii 

15. 

16 

17 
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19 	Harnzath, age 27 
/o 	man i-{aji, Aynepura 

Kavaiathi I1and 

20 Mujeeb Rehman, ag 38 
S16 Hamzath A I , Safiyabiyoda 
Kavaiathi Island 

Manikfan IK.P .,age 30. 
S/o Abdulla A, Kuttitapepura 
Agatti 11and. 

l:lid ay th u !a SM., age : 36 .  
S/o Hamzath B K , Subaida Manzil 
Kavaiathi Island 

lh:'s a r 1-1P,age31 
Sb Cheriya Koya K P , Pakichipura 
1avaraThi1 Is 1ahd. 

Sulimari K.P.,age 38 
S/o JKir' JP., Kuttipàppepura 
JKavai athi Island 

Ycô.obC;P. age 40.. 
Sb'{ousuf P , Puleenakeel House 
Kavaiathi Island 

26 	NizmtijnKP , age 34 
Sb Zakai Ikh)5  Koch ipura House 
Kavaiathi Island 

27 	Saleern V ,age 39 
Sb HanizdthVloda House 
Kavjathi Island 

28 	Aakoya B, age 41 
$b Aboohackei 'M 1, Biiekal House 
Kavai athi Island 

29 	Nauhad P1 \{ , e 30 
Sb IKimIM C',Pa!liveedu House 
Kavaiathi 1slançl' 

30 Mohmm e dquba1 K K, age 31 
S/o Kasrni P V , 	 rn Kunnakalarn House 
l<avaiathi lsftind 

[] 



shik Ah CP ,ge30 
S/o Au K , Chridipapada House 
Kavaiathi Island 

32 Mohammed Rafi P , age 38 
Sb Chci iya lKo)'a Pallicharn, Pulipinnakad House 
Kavaiatiii Islarid 

33 	Pookoya P P , age 48 
Sb Babujan M , Puthiyapuia House 
Kiltan Island 

Hussaina1i.KJ age .33 
S/pS  Muhammd C., Kuttithayapura House 
Kavarathi Island. 

S61aimah M.,age 37 
Sb Flarnath /L, Maidanoda House 
Kàvarathi Island. 

36 	Ka)a I lussain C , age 37 
S/o Ahamrrked KhaiT. P., Chungam House 

I 	 Ii 

37 Mjeehman T K ,age 38 
S/o lhiiiLikad House 
Kavatathi Island 

38 Mohammed Shafi K P , age 32 
S/oSIa'e.d.PboA,. Kakachiyapura House 
Kavai athi kiand 

39 Mohammed Rail B , age 33 
S/o Attakidave f P , Beeranthoda House 
Kavaiathi 11and 

40 
S/o Niutiu iphijieenkeel House 
Favaiathi Island 

•i 	. 1 ,ILI 

41 	Ummei K ,age 37 
S/o Udaifa C P Thekila 111am 
Kavatathi Island 

42 	I\4ohammcd Rafeek, age 37 
S/o Attai 1( P ,iFokaiachiyapuia House 
Kavaiathi 1s1an1 
I 	

I 



P 

(Tt I  

43 J\41iainmed B, age 31 
Sb 	KidaveK1?, l3aiakaroda House 
lKavaiathi Island 

44 Jaleèl P I,  age 43 
Sm AticU VLloda, d odvainmada House 
Kavatathi Island 

45 Dlhath, age 33 
Sb Mohammed T , Amanathakepura House 
Kavaiathi Island 

46. Sharaftidheeh, age 24 
S/dA Ii A., Poovinoda House 
Ka\aral1i Ilnd: 	: 	 Applicants 

(By Adyocate: M.I(ftGangesh) 

Versus 

I he Adiistrtoi 
AdimsUaUon of the UT of Lakshadweep 
l'a\4alathl-682 555 

2 	Dcpumci of Agiicultuie 
T.pf alshdyeep 

Kavaiathi 682 55 iepiesented by 
its Diiectoi 

3 	l)iiectoi oi Pkichayats 
0Depai tmcn1t f Janchayats 
Admnisi,i auon1  of the UI of Lakshadweep, 
Kavaathi-682 55 

4 	f)isnict Pchayat 
Kaai all-fil::re-Prestnted by its 
L\ecutive Offiei 

5 	\/illagc (Dwccp) Panchayat 
kavai athi Tslaii& i cpi esented by its 
I xccutive Officci 	 Respondents 

(By Ad\ocate Mi S Radhaki ishnan) 

19 	OA 3192013 

P ç Bageb4 
/ci 	 *sa,1athnrneectta House 

1\iiiu isfand, 



5. 	K.K.Razak, age 27 
Sto. KhaderJØya,:  Kunniyatamkakkada I-louse 
Amini Island 

6 	P'Ashial, age 37 
S/ Ahamed, Pallarn House 
Amini Island 

7 	K. C Moosa, age 44 
S/6.Attakoya, Keel achci y House 
AmIni Islahd. 

F.Kasmikoy age 42 
S/oCheriyakya, Balapp House 
AminIsland. 

4ko'a, age 41 
Sb Flaipsakoya, Chnmthabelli House 
Aiilaid. 

Ialeen M,ae 33 
Sb AbdulIakoya, Madam House 
Amini Island. 

Pookunhi 
Sb T.C.Yousaf Noormahal House 

mini Island. 	 Applicants 

(By Adyocat: $..I.B.Gangesh) 

Versus 
,U 

the Adirnisb ator 
:Aciiinjstribn bf the UT. of Lakshadweep 
Kavrath i -682 555. 



• 	 . 

2 	Diiectoi o Panchayats 
Dcpai tmc.ñt of I anchayats 
Adminisu ation of the UT of Lakshadweep, 
Kavai cithi-682 555 

3 	Dii cctoi of Education 
Diiectoiaie of Education 
Adminisuation of the Ut ofLakshadweep 
KaVdIdthi682 555 

\' ii lag .(D\w,ep) Panchaat 
A m i n i island represented by its 
ExecutiveOfflcer. . 	 Respondents 

(By Advocate Mr. SRadhakiishnan) 

20. 	O.AJ.32SI2013 

[vLoiammed Abdul Razak 
Sic. U.K..Näll.a.Koya 

I acIi House 
/ndI,Ott.:lsland., 

!:.Moosa., 
1Kaidilam I louse 
1adaiiiath island 

3 	I !amia Koyci B 
S/ô Abdul Khadei 
Bit tyammada I louse 
Aridion Island 	 Applicants 

(By Advocate Mr. K B Gangesh) 

rsus. 

1. 	Thç Administrator, 
Adminisu alion ol the Union Teti Italy 
of 1 aIShcd\veep Kavaiathi - 682 555 

2 	The diiccoi (Si'ices) 
Administi auQn of the Union Tei ritoty 

f I al hadvecj (Secietaiiat), 
Kcivaicilu —682 555 

Departmentc);f:F1viornment of Forests 
Ujnibn 'II'eriity of Lakshad weep, 
Kaaiathi H  6.82 	 Respondents 
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'(By Ad\ocate' 	S: Radhakrishnan) Mr. 

21. OA:32612013 

 Savad T.K:, age 40 
Sb 	MohmmcdA.P., Th.iinikkadu 
Kavarathi island. 

 AhoobakerP..P., age 43 
Sb 	Hamzath K.P., Pallipura 
Kavarathi Island. 

 Aboobacker P.1K.., age 34 
Sb 	Fathahulla, Puleenakeel 
Kavarathi island. 

Jehangeër.A.,,age 32 
S/ol-Iameed, t' lia5ura 
Kav.araii.iJançj. 

Shajmn B., 	35 
p 1K.icjave, Iaday .i 

Kava:athi Island. 

(By AJ'od 	Mr.1.ItGangeh) 

Versus 

i' 	Adiiiit:i'aoi.  
Administration of the UT of Lakshadweep 
Kaarathi-6g2 555. 

2. 	Director. of P'nhayats 
lpart,ihcnt Q  f.lanchayats 
Adpmisti anon of the UT of Lakshadwecp, 
1Iduhj-68 555: 

..... 
Dcpitme tS.cience & Technology 
Union I cii itoi y of Lakshadweep 

ipresnted by: its Director 

4 	Village (Dwccp) Panchayat 
Kavaiathi island icpiescnted by its 
1 \CCUI.iVC 011icci 

(By Advocate Mi S Iadhaki ishnan) 

Applicants 

Respondents 



• 	 •. 	 , 

I 
22. 	Oí\ 327/2013 

larook, age 4(1 
Sb Kunhikoa Pulippirialdad, 
KaVaraihi I sIdd. 

Ui1nei:  Firhk age j8 
S/o \'.P,Kasni Kariholapura, 
Kavara'ihi JsIaid. 

(By Advocate: Mr.1'..i3;Gangesh) 

Versus 

I . 	The Administrator 
Administration of the UT of Lakshadweep 
Kav.arathi-682 555. 

2 	I)iicctoi olPanchayats 
Depat tmcnt of Panchaycits 
Adminiti anon of the UT of Lakshadwecp, 
1<avaiath)-(82 555 

• 	•Pp' 	 0nme11t & Forests 
Union Territo.y ofLakhadweep 
Kavarathi-6$2 555 

I. 	\'i I age (Iy .ep) Panchayat 
K \ cii ithi Island I epi csentcd by its 
I \CCUIIVC Otlicet 

(By Advoc ue Mi S Iadhaki ishnan) 

23 	ÔA 328/2013 

I 	Sau1uHiCI,agc34 
S/o Mohamood -Iaji, Chendiput a, 
K ci V cit cit hi 

2. 	Sainul Iiamed.P., age 39 
S/n Atai iJ.; P.okara Chepura I-louse, 
Ka\' Ii athi 

3 	i\'IoHmmcd 1< P , agc 35 
Sb I lamiath' B P , Kat utholapua House, 
K ivcii athi 

LI 	A hdti Kdi CL m P , age 4 I 
Sb 	lohmiied, PaIlam 1-louse, 

AppI icänts 

Respondents 
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• 	
Kavai athi 

5 	J\L14l 	àg 34 
c 1iflQOd 1 I Pappadarn House, 

Kvaiathi 

(By Advoate Mi 	Gangesh) 

Versus 

1. 	The Admi6istrator 
Adiinistration bf the JT of Lakshadweep 
Kaviiathi-682 555. 

A ppI  ca ii t S 

2 .Director of 1anchayats 
Departien.t : pf Panchayats 
Administiation of the Ui of Lakshadweep, 
1(avai athi-682 555 

3 	Diictoi of Education 
Dirètôiate Of Education, 
AdministratiOn' Of the Union Territory 
61 Lakshadwèe,ji, Kavarathi-682 555 

4. 	Y I I ],a ge :  (D.Wr,.e.P9  Panchayat 
k' CiV'lI athi island i epi esented by its 
Executi''e Officer. 

(By Aocate lvii S Radhaki ishnan) 

7 	
I 

24 	OA32t-)12013 
ii 	I ' I 

1 hhu a Beum M M , age 38, 
W/o Rairn Rizeed, Madeena Manzil Kiltan 
Supeivisoi, 0911 Twisting Centic Kiltan 
l)isti ict anchayat, Kiltan 

2. 	Shahul 	 age 50, 
/o Sayed Kbya P S , Thottathakkaia 

Si.oiKecpei 1 Curn Cleik 
C o i r 1\vlstlng Centie Kiltan 

iti id Pancbayat, Kiltan 

3 	T KNazeemudcen, age 33, 
S/c sa4 Abdi11a Ioya, 
l'undarnku1am, Kihan 
1elpei , Coii i F'i s ing Centi e 1K i han 
Disu ict Ianc1ayat, Kiltan 

Respondents 

Applicants 



(By Advdcate: Mr. S .Jadhakrishnan) 

25. OA31/2013 

1.Iussay K C , age 34 
S(Peed Mohrniad A.M. k .

tti:ymchatt (House), Agatti Island 
UT:df 
Wokirg as casual !abouer in the Department of 
Science & .Tephnology, Agatti, Lakshadweep. 

l!yder.P. 
Sb Sayeed Bihari Haji U. 
Ppkkathappada (Hous), Agatti Island 
U.  of Lthhad weep. 
Vorkingas S casuaI labourer in the Department of 

Sc1e.rc & Techno1ogy, Agatti, Lakshadweep 
: 	.. 

39 
/c I mza 

Kuinbiya.Hbuse, Chetlat Island 
JI1  of Lakheep. 
k'orkiig a c,ua1 labourer in the Department of 

Scielice & TCchiology, Agatti, Lakshadweep. 

Nama11t'katI 	., age 27 
S/oSèdikoy: 	* 
Kuriyathiyoda House), Chetlat Island 
ijt of tak 	e. * 

1*• 	 I 

W9ilig a aua labourei in the Department of 
se;e 	elology,  
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Chetla, Lakshadweep 	 Applicants 

(By Adote i1 	sips Iuiakose, Si & Ms Daisy I Daniel) 

.-i Versus 

1 	The Administiaoi 
UT of Lakshd weep, Kavarathi-682 555 

Cha.iperson 
\'illge (Dwéep) Panchayat, Agatti-682 557. 

Chairperson 
Ii ilage (Dwcp) Panchayath, Chetlat Island-682 554. 

	

4. 	The JuniorSpitific Officer 
I)cai trnent f Science & Technology 
Chet1át-682554 

	

5 	The Junioi Scientific Officer 
Depaitment of5cience & Technology 
Aatti-682 55:7. 

	

6. 	1?ict9r of Paichayath 
Departrnen df Panchayath 
Kayara,thi-68 2  555. 

(By Ad bát: N .S.Radakrishnan for RI ,4,5 & 6) 

26 	OA33?32O13 

	

I. 	SP HiTriS 
Sb 1oyakunhi 
Sailanivapuia, Kiltan 
LRshaclweepL 

	

2. 	K..Ahar 
Sb Sayed Bubaii 
Rut iyathivodu,Kiltan 

	

3 	A AhamFd 
Sb Kurftukoya 
\Iiinauia, 1i1an 

I  

(By Adv9cate M M P Haiiiaj) 

I 	 Veisus 

Respondents 

Applicants 



I 	Administiatdi 
UnionTi eiiitiyofLakshadweep 
Ka\'a1ilti 

2 	Ducctoi ofPanchayats 
Union Ieiiitoiy ofLakshadweep 
KciVdi atti 

Sub-Divisioal Offte ;..:: 
Ki Itan Island, Ubion Teritbry of Lakshadweep 
Kiltab. 

Director, 	: 
Seryic. s, 
Ui' of I.alsha.\weep,Kavaratti. 	 Respondents 

(By Advote: Mr.)Radhakri.shnan) 

27, OA344/2O13 

Kassi.m• A 
S/o.Attakoya PP 
All iyathara I -louse, Androti 

.Ja.Ialuddin N 
SbAttakoya N P 
Nc1ngummida I louse, Andi ott 

Mbhariimed Hassan C.E 
SIb:KWhikoyas VP 
EdayakkalHbuse, Andrott 

MOhammed jafeek C.K 
Sio.Koya K.0 
Cheriya Kakkanal I-louse, Andrott 

Mohammed'.Kàmna!uddin M.K 
/oSiiIiabuddin'Pookoya Thangal 

Myankaklada I lousc, Andrott 

Moh çuimed Baheei C 
',/o Pookoya 
I davakka! I louse, Andi ott 

NoouI !-lsáO A 
S/q.NaJlay.lKIOya:U.IK 
Attalacla I louse, Andi Ott 



( s  

'8 	Muishida I3eeg um C N 
DIo Late Shisuddin 1 hangal 
Chemayath I'ilakath, Ahdiott 

(By Advocate Mi K Gangcsh) 

\/eisus 

I he Administi ator 
Adininisti ation of the Union Ten ito! y 
of Lkshàcfeep, Kavaratti - 682 555 

2. 	Director oi'Parchayats 
Depai:trnentpfPanchayatS 
Administi ation of the Union Tei i ito! y 
of Laksbadeep; Kavaratti —682 555 

3. 	jDepartrçientof Electricity 
Union Ter.nitcry of Lakshadweep 
:Kavarathi 	6:82 555 

4. 	Village (Dvçep) Panchaiat 
i\ndi ad I s lard i epi esented by its 
Lxccuti' 0 Ohcci - 682 552 

(By AdvocatF Mi S Radhak ishnan) 

28 	0A34512013 

Ayhomma it C 
D/o Ilamsa, Elláhetta House, Agathi 

leQhU mihä P. V 
Io.lmi: Koy; Pu.thaiveed I-louse, Agathi 

3 	KadcjaiP K 
I)/o Koya I l4san, Punakad House, Agathi 
1 	 1 

4 	AbçIl! MuihalifMK 
SbAttakoyi, Mayamkakada House, Agathi 

5. 	bd lSJ k 
SbbIate. US.f.:. 
Melaillam 1 louse, Agathi 

6. 	l:Iidyali,la M K 
Sb Aboobacke Koya V K 
Makkashikala4a I-louse, Agathi 

7 	frlanooI 

Applicants 

Respondents 



~j 

8 

9 

10. 	NazerK 
S/o.K:idave 
Kunnikahiyapa,da I-louse, Agathi 

1 I. 	Sho'katha1 I. M. 
Ili  

MakayachhdaUouse, Agaihi 

12 	aycd Mohaiirned K 
)/oPookoya B 

1K cc pcit I louc, Agathi 

i'.iaP 
$•/oNthaIjf K 
Pa.çhacla ...[ouse, Agathi 

A.bçobaketN.M 

S/O,Abdu.I Rahman F 
1 afcsa Manzil, Agathi 

AcIISalaii.T : P 
S/çhp'ria,IKoya C P 
l becpiithiya 111am, 'ga1hi 

Af:1Of1K 

S/i,Mphamnd Koya 
JKakada House, Agathi 

AzliarC 
S/p.Moha -i.ined K.oya T,P 
Challàkkad. I-Iuse, Agathi 

i•\boobackèr K 
/o.Sayed Koya T.P 

lKai i.ithakapadi I louse, Agathi 

SSA/ad 
S/Q.Lae Hi1nad Haji K 



S 
Ku l a lhi noda 1toue, Agathi 

I 

i 20 	Sayed Mohc1ied 
/o Abulla P 
4t iyffioda louse, Agathi 

21 	Muhammcd Koya B 
S/:o.Iloya 
Biyathabiyoda 11ouse, A;gathi 

Naleesa M.K 
D/o.AbdullaKoY'd K 
Moo1.hamkakkaca 1-louse, Agathi 

KoyaP 
s/o :.)çun17iQy,,.. 	V  
POfld'tflOdci I louse, Agathi 

Kamikoya 1.1: 
•S/o.AbbohaCkelKo.ya 
KamalmalmlyOdcl Puthiya 111am Agathi 

• 	25. 	Aboobacker U.P 
S/o..1.i fVlbhamiied 
U11athoda I-louse, Agathi 

26 	1idaiucIhcen V 
S/o Koyassan 
Vt1daMaiizi1, Agathi 

27 	kanaiunnisa 3 P 
1)/b Mohammed S 
I3apathiyoda I louse, Agathi 

1.1d mbi MV 

D/O.akoy? 
Seviydi l-1ouse Agathi 

ia ftei: A. P 
10 Sa,cd l3uhaii I P 

\JiYcpdpPàdd 1 louse, Agathi 

30 	lah iliiuIhcfl M P 
S/1iciV 	I 

\4anjUi aniloise Agathi 

31 	ulik P 
510 Muthukoyd K 
Chci iyapappada 1-louse, Agathi 

va- 



/o.1-lamza U 
Unmberolachetta 1-louse, Agathi 

37 	ycd Mohammed K T 
/o Aboo Sala I 

!Kalanih ihiyoda I louse, Agathi 

38 	Mahimood P p 
/o Sciycd Mohammed 

Puthiyapand 1 u am 1louse, Agathi 

39 	Abdulla 13' 
S Jo I athahu'lla 
13 iyashabiyoda House, Agathi 

1 lajaromnia T.I 
1)/o.Ahdul kaderkoya P.0 
1'ikku Puthiyail lam, Agathi 

.J seera'. I K 

inil<kaql l-1>use, Agathi 

AhifB 
S/o.ayedA1i K 
13i)'ashabi'dda 1-louse, Agathi 

Miiiyaiiibi B 
/o.,Ummer ç 

13a ,l7ahpda fIbuse, Agaihi 
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Showkäthali. 
SIo.:.Lae Attakoya 
Sailahiybcla l-loie, Agathi 

Nissamudhcén:V.K 
S/o.11amza CK (Late) 
\!adak Kccla 111am, Agathi 

49 	Chei iya Koya A K 
Sb Kpya I 
AhaKunnimmada 1-louse 
Agathi 

Mohammed Au c.p 
5io.Kasmi Koya A 

hchaIakap9dt House., Agathi 

Saycdfvlohañimecl K 
S/o,Ybusai A 
1Kiniunpi.i°rain House, Agathi. 	 Applicants 

(By A 413 Gangesh) 

Versus 

 
AdiiinU'ati°qn of the Union Territory 
olLakshadwdèp, Kavaratti - 682 555 

I)epart nieit fAgricu1Wre 
Jnion Tcrritoi:y oF Lakshadweep, Kavarathi 
Represented by'is Director - 682 555 

Inchayats 
[)tmèit 1 Panchayats 
Adminisli ation o the Union Tei i itoly 
bi LakshadweepYKavaratti - 682 555 



4. Vj,Rage (DPncFiayat 
Agathi island 4resented by its 
xciti 	:è 	62 	54 

(By Adcat 	'MS 1dhaishan) 

29. OA 346/2013 

I. Ummer Farook Shall 
S/o.Aboosa!a 
Malikakal l-1use, Arninii 

2. P.A Sayeda1' 
S/:olJarnzakdya 
Puthlyd Asharoda House, Amini 

3 Rahmath Beegarn 
D/.o; Ahäwèd, 	.Mal•ikakal House, Amini 

4. Aharnedkoya 
S /.o..Kgyakidavu, Surambi House, Amini 

. 

Respondents 

V!iyabi P.0 
[)/o.Anthukoya, Palliyachetta House, Amini 

T3e0b M.P 

1D/p llarnsa, Mallipura House, Kavaratti 

7 
bo:Attakoya, Vadakkilpura, 

Kaaratti 

(By Adocat.c: Mr.K. Gangesh) 

Versus 

rhe Adiiinisirator 
i1iiitra.tin 'ol the Union Territory 

pfLa.kshdvveep, Kävaratti - 682 555 

2. 	Direqto.r ofPanchayats: 
)epi tmit of Parichayats 
Adrriinitràtion of the tinion Territory 

A A Faleep, Kavaratti - 682 555 

1'. 

Applicants 



•:if /f' 	 . 	•: 	f' ••- 	 . 

) 	 I 	j 

r 

I 	IIl 	l. • 	I 
fl4 

ik 

3. 
4adweep 

'jvai 	 by Director of Education - 682 555 
1 	

I 	 liii 	 Ii 

4 	Ii!1age (Dwee) Panchayat 
Aamni Island ipresente 1d by its 
xutiv Officer - 682 553 

5 	Vi 11age (Dwep) Panchayat 
Kavaratti thd (epresnted by its 
Fxecutiye OPf'cei —682 555 

(By Advoct 4t S adhakrishnan) 

30 	Ok347/201' 

Suhalab! P 
DIo Kunhikunlli 
Pallichani Husc, Kavaratti Island 

2 	Mahainooi M P 
I)Io I-Iamzath 
Molakepui a fioise, Kavaratti Island 

; 

3 
t)Jb?atnd 
U! 1 l I 1 a pd l tr 	avaratt1, Island 

It 	 tI 

4 	rnina e 
D/oManaf I  

Puthtyavedii, Kavaiatti Island 

5 	rn SaiornaKP 
D/o I bi ahimkuty 
leelalochicti'apurarn 
!avaratti Islaid 

6 
I)J $ti 

IkJiiatti Island 

7 	BbA, 
bO çeiyakoya 
1Avappada House, KavaFatti Island 

8 	BeebiAe5ut'à 
po Abdurahirnan 
Aynepuia house, Kavaratti Island 

- 	Respondents 



9. 

 

 

 

 

 

(By 

2 

3. 

c:rr• 	...... 
H 

Ii 	
III1 	

e 

Rahmath BegUrn B 
DIoAli 
Baliyal i House Kavarati Island 

Sadihath V M 
1)10 Va!iya Abdurahirnan 
VadakkumelaChadarn, Kavaral.ti Island 

Rhiyarnbec F P 
I)(o Ahammd K P 
T1ottathapui a, Kavaratti Island 

Beefathumrna B 
DIo Aboobacker 
Beeramthoda, Kavaratti Island 

Rährnath Beegu:ni P.P 
D/o.Attal K.P.  
Pochaiachcpuia, Kavaratti Island 

l/1 ai j an at h 
[)Io Muthu Aynapuia 
KuthppapepuIa, Kavaratti Island 

I 	
II 

B Gangesh) 

\eisus 

The Adrninistratoi 
Administratidfl ot the Union Teriitory 
oIL akshadweep, Kavaratti —682 555 

Diicctoi (ScI\)ic s) 
Administration of the Union Teriitory 
of I akshadv'.ep (Secretariat) 
Kay4Iatt1— 682555 

ietQ1 of Idustiis 
Union I cit itot'y' of Lakhadweep 
Kavaiathi iepesented by the 
Diiectoi of Industites 

. 	 . 	 I 

I 

App! icants 

Respondents 

(By Adv')pate: fVIr.S 	 ) 



31 	AI.  
'1 

KunhiN 
Sb 	Shaik 
Norumchetta Hou, Amini 

2 	Attdkoya 
Sto.Muthukoya, 
Suiárnbi Hous,°Arhini:.: 

3. 	Anwar Hussain 
D/o.Essa 
Kottapura House, Arnihi, 

4 	Sajitha Beegqm 
D/O.Sayeedbdulla Koya 
Belt House, Amini 

HaITidathbi : 
/oFikoy 

Monakkallachetta House, Amini 

llissaihar 
S/o,:Moham med 

Arnini 

7 	KCNas 
S/oJarn 
Ku1qvadachetta House, Amini 	 Applicants 

(ByAdvdcater B Gangesh) 

Versus 

'IThe Administrtor 
Adrninistrit.ionof the Union Territory 
o1'Làkhadweep, Kavaratti —682 555 

2. 	o r ,  of Panchayats 
I)xp'artrnet ol Panchayats 
Ajmititratibri of the Union Terntory 
dfrLldhafwçe 

•j.. 1 	 ..... 
ir1-62 555 

3 	3epatmeni. of Lucation 
Union Teriitiy of'Lakhadweep 
Kavararhi reresentd by 
I)irëctorofEdiication - 682 555 



	

r 	 11 

4 	
II 	I 

S 	IL 
'4 	 I 

t 	44 	 41 

& 

by its 
Respondents 

I 	 c 

(By Advoèate Mr S Jadhakhnan) 

32 0A350/2013 
1 %  

Mohainmel 1Isan 
S/0 Abdu Radar 
Mohapurakkad House, A'ridrott 

2 	Abdul Hassan 
Sb Attakoya 
Kathatt House, Andrott 

5 .Sayed.Moba.iiied 
bo.Aboosa1a: 

:Karachetta HbUse., Andrott 

Mohammed ITlussain 
Sb Mohammed 
iappathiyod House, Andrott 

5 	ijuddeen 
SopyJirhaioya 

ra1acjaHouse, Andrott 

(By Ayct 	1( Gangsh) 

Versus 

1 	he Adrniniskçator 
Administration of the Union Terntory 
of Lakshacweep, Kavaratti —682 555 

2 	birector of Fanchayats 
IDepaftcnt Panchayats 

i ' itic 	 rn of the Union Tetory 
pkdiep 

Applicants 

555 

3 	District Pan6Iyat 
Kavaratti reptbened by its Chief Executive Officer-682 555 

4 	Village (Dweep) Panchyat 
Andrott Island represented by its 
EëtiveOffièr —682554 	 Respondents 

(By Advocae Mi S dhakrLshnan) 



SIo..Po.pkoya 
Puthiya Eddiyakkal House, Amini 

	 Applicants 

(By Advocate Mi K B Gar1gesh) 

2 

 

 

 

(By 

34. 

7. 

Versus 

ibeAdmiusfjioi 
Admi nistration of the Union Terntory 
o1 Likshweep, Kavaiatti - 682 555 ad  

Director of Pãhàhayats 
Dêjartmentof Panchaats 
AdrninistiatiQn of the Union Territory 

fLakshad''eep. 
Kà'ràlti 682 555 

dirtof Women & Child Development 
Union 1iitory of 1  akshadweep 
Kavaiathi 
Repiesentçd ly its Director 682 555 

ViIlag (Dwceh) Panchayat 
AñdittIslandrepresented by its 
Execiitive Officer - 682 554 

Village (Pw 	- 
Aftiiñ Islandr 
	

d by its 
Ekedutivé. )1 
	

. 553 

•t - 

Respondents 



31 . 

I 	Mohammed I.iyaz KI' 
S/o Pourthi 	h 

ThaHe4i -Ioe, Andot 

2. 	91 
Neelathpura Hpuse, Ahdrott 

ManoorA1i:• 
S/o.Muthukoyà. 
PentamvelipuraHoüsej Andrott 

MOhammed Fiisa! 
S/o.Siddecque 	. 0 

Makket I-Iouse Andrott 

(By Advocate Mi K'I Gangesh) 

Versus 

1he Admiistiator 
Administi ation of the Union Terntory 
of Lakshadweep, Kavaratti —682 555 

2. 	PepartmentdfA n i rna l Husbandry 
Union ! ei i itory of Lakshadweep, Kavarathi 
Rcpi esented by its Director - 682 555 

,0 ...... 
3 	birector'of1anohayats ............ 

beaitrnnt c(fPanchayats 
Adn1rnstrtion of the Union Terntory 
QfLakshadwêep 
Kavaiathi —682 555 

4 	i11age (Dweep) Panchayat 
Androti Island iepresented by its 
Fxecutive Officer-682 554 

(By Advocate Mi SRadhakishnan) 

35 	OA35/2Oi 
l I 	1 

MIketh 

Mala1kadaH6se Agatti 

Applicants 

Respondents 



V . 	61 

S 
2 I 	M ShLikooi 

Sb 	ChL1.iIiod' N4ohariried 
Keels Mulhpura 	1ci 	Agatti 

j.::• 

3 TPAhrnad 
Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

 K -.- P.Hornza oyaH 
S/o.Abo,obacker 
Karnalmalmiyoda Puhiya 111am House, Agatti. 

 K.Showkathali 
$bo.Syckbi.lcari 
Kondinoda 1-IQuse, Agatti 

6 B 	haia1udheen '  
Sb 	Ummer Ella 
I3eeyakuttiy6da House, Agatti 

7. V.K.Molaid Mükthàr 
S/q..Albdu.11aKdya 
Vadakk Kunninamel House, Agatti 

8 Abdul Rahirnan 
iqçi 

h.11 	Hous, Agatti 	 Applicants 

(By 
4 	1 

AdvDct 	vt1 	B Gangesh) 

Versus 
t 	 1 

I 1Jhe Admnitiatoi 
Administration of the Union Territory 
oil. akshadvep, Kavatatti —682 555 

2 Department 	f Animal 1-lusbandry 
mon Ter itOry ol Lakshadweep, Kavarathi 

its [)iicctor-682 555 

3 1');recoi of Pichayats 
Dpait1mrjt of Panchayats 
Adhinistin'of the Uiion Territory 
of Lakshadweep 

4 	Village (I)weei3 Panchyat 
Agatti Islandrepiesentd by its 
Executive Offci - 682 553 	 Respondents 



pt 	 ( 

(By Adocatc Mr S Rdhakrnan) 

36 O A No 35412th3 

Suharabi, U/o Fharg Kya 
Kakkanal House, 
Andiott 

(By Advocate Mi K B Gangesh) 

Versus 

1 	1 he Administiator, 
Administi ati'Qn of the Union Terntory 
of Lakshadv'&ep, Kavarathi - 682 555. 

2. 	T[he.Djfector(Servjées) 
AdministrtihftQi the U.riion Territory 

1 . 

o! L:akshadwéj (Secretariat), 
1avaratti - 682 555. 

3 	Ocpartrnen QfAgllculture 
UniOn leii 1 itot' ofLakshadweep, 
Kavatalhi 682 555 
Repitódb/ its Dire6tbr. 

(By Advocate Mi S Radhakiishnan) 

37 0A355/2013 

1. 	Muthkoa 
S/a Shaikoya 
Kakkna1 house, Andiott 

2 	A1crv  
lc-ry 	 . 

ioAsainar 
'Nuimadt Hdue, Andi Ott 

(By Advocate 	k Gaiigesh) 

Vers 

Th Adrninrpt 
Administiation pf the Union Territory 
of Lakhadweep, Kavaratti - 682 555 

T 	' 	 I 

Applicant 

Respondents 

Applicants 



111-  

2. 	 of Parhaats 
Department of?anhayts 
Administration of tli Union Terntory 
of Lakshadweep 	I  
Kaviatti-682'55S 

	

,. 	 - 

3 	Duector of Port, Shipping& Aviation 
Unon 1 eu itoty of Lakshadweep, Kavarathi-682 55 

4. 	Village (Dweep) Panchayat 
• 'Andçott lslandrepresentëd by its 
Executive Officer - 682 554 Respondents 

(By Ad.'.Qcatc: Mr.S Radhakrishnan) 

38. OA356/2OL. 

l-tajai:ommabi 
D/o.Koya Kiiave M 
'j';hithiapdHouS, Kalpeni 

M.K. C.heriykØya .1 
St1Qbarni1 d:K'oya :Haji 
MaIrnikkakad House, Kalpeni 

(By Advocate: Mr.K.B Gaigesh) 

Versus 

I. 	rheAdrninitrator 
'Islratof the Uiion Territory 

çLakshad.weep, Kavaatti i - 682 555 

	

• 	 • J 

2 	tIiectøi o1nchayat 
J)eEtrhcnt  f Panchayats 

of the Union Territory 
QçLaks1\Jp 
kavaiatti - 62555 

Vilie (wejJ) Panchayat 
Kalperui Island i;epresepted by its 
Executive Offiqer 682552 

(By A4voca&e Mu S kadhknshnan) 

39 	OA3$7/2O13 

1 	AK Abdul Slarñ 
i. 

lII1 	 i 	I 

I-; c. 	- 	; j .: 	• 

Applicants 

Respondents 



H A . 

A1ikak.da 1466, e, Ka1pni 

2. 

c 
MchduI, J1peñi 

3 PSakeerHàssirii 
Sb Mohamme1 Koya 
Peechiyàth ioi,: KaIéni 

4. Abdul Latheef 
Sbo.PalIat'h Kurhi Koya 
NenempappadaI-kuse,: 	Kalpeni 

5 Attakoya 	 I  
/o...Karn . ..J<cya 

k.unhipuval 	cbJ House, Kalpeni 

6 Abdi1 Nasei 
Sb 	Muthu Ioya 
Maim i ~kak qi i F-ouse, Kalpeni 

7. M.K Khalee. H .  

S/0. :,1Tk1rnZ 	lo:ya 
Malmikakada House, Kalpeni 

8 Mohanimd 1aser 
bo Mchamrned Koya 

PeechyatF 1  I-louse, Kalpeni 
I I II  

I 

9 Muet, iabia1n 
io glai Ko)a 

v1&amrnei House, Kalpeni 

10 Chciiya Koya 	I 
Sb 	Ahrned 	I  
Ncdiyarn l-loue, Kalpeni 

H. Mohammed'Koya 
So Kunhi Koy 
Chciyapwakad House, Kalpeni 

12 Abooacer 
SP'p14 
K,ac1daC 1J4se Kalpeni 

13 kaii k4ya 
oKunhi Koya 

Mati1kadanil!al 1-louse, Kalpeni 

. 



• 	 •- 	_______________ 

1 
Ii 

i 
. 	 I 	I 

Ir 

iu1LaT 	 H 14 
• 	 ad4oya 

eiykuri'rajikialthi Huse, Kalpeni 

 Abçlul 1-lakeern 
sI.çheriya Koya 
Melachedarn 1-louse, Kalpeni 

 I1ajirornmai: 
D/O:Kasmi Köya 
Akkaa.Hous:e,'.Ka1peri 

17 Huthairath 
DIo Abbas 
Arakalar i-iod, Kalpern 

18 Rasheed 
S/o.K.yarnma. 

àrijiyenain House, Kalpeni 

19. Abdul Gàfoo' 

Kadapwatha'illain House, Kalpeni 

20 Mi}1oya 
SI 	ookQy 

Necdain House, Kalpeni 

21 itSaflya 	I' 
D/b Moosa K C 
Puthiyapura House, Kalpeni 	 Applicants 

(By AdVôcat 	Mr.K.Gangesh) 

• Versus 

fh 	Administi3atoi 
Adrninis4atio6 of the)nion Territory 

Lakh4dweep, Kavaiathi - 682 555 

2 arnent of tA g! icu l ture  

Urbn jfe1r1torv of Lak1shadweep, Kavarathi 
Represented15' i t s Director 

3 L)irectoi of Panchayats 
Department 	f Panqhayats 
Adiiñiträtiii of the Uiion Territory 
of.Lakshadwee.ii, 	Kavratti 



77 

4. 	Village (Dweep) Paich+at its 

 

cer 

 

Respondents 

• ..• .• 

 

Keela Villattôrn, Amiii Island 
Lakshadveep. 

(By Ms.Shahna Katthikeyan) 

ersus 

Village (Dweep) Panchayath 
Amni Island 
Represented by the Ch4ur Person 
Pin-682 552 

$ecretary 
Department of Panchayath, Kavarathi 

 
Empipyi.iiert and Training 
Jni.Territor' Of Lakshadweep 
Ka.'arathi.,, 

(By Advocate Mr S Radhakrtshnan for R 2&3) 

	

41 	O49I2O13 

Muthuboya' 
Mampuram Hous& 
Amini Isia:nd;:.'Lakhadweep 

(By Advocate Ms Shahna Karthikeyan) 

• Verus 

I:Y Ug.eOwep) Panchayath 
Amni Island 
Rresoritcd by the Chait Person 
Pin-682552 

	

2 	S1ecrêthiy 
3prtrnent of Ianchayath 
Kavara1thi-682555.  

Applicant 

Respondents 

Applicant 



• 	 iL 	 . 	
• 	 •!. 	 ''' 	 •.. 

3 	tçqqt1r 	
1 

1errlt9rYOf Laks1adweep 

Kk'iathi- 6821555 

(By Advocate Mr S Radhakrishnan for R 2&3) 

42 0A362/2013 

Rabeehathüla B.P.,agd 35 yars, 
Sb. Mohammed' Koya 
Labourer,. Kfttan Residing' at ali'apura House, 
Kiltan Island 

(By Advoate Sti P V Mohapan) 

Versus 

I. 	Th'Adhiinitratb.r, 
lJTofLaksh'a.',eep, 
•Kâvrátt j682 5155, 
1Elecrical.DiviS'iotl, Kavarathy. 

Director or nchavat, 
Department of Panchayat, 
Adppisi ation of UT. -d Lakshadweep, 
Kia'ttj-6g2'55. 

jjoi 

 
'111ge Dwde pPanchayat, Kiltan-682 557 

(By Advocate Sit S Radhaki ishnan) 

43 0A363/2013 

Yaser Arafath M V , aged 28 years, 
S/o.E S eedkoyaLabburer, Animal 
Husbandry Unit,ltan, Residing at Moulana Veed, 

Edaya!1 s  K 1Lih tsiari 

(By Ad 	Sii V 4ohanan) 

	

i •' ••.•, 	 I,I.I :" 	 •. 	
•,I 	 ' 	 • ' • 

Versus 
';;'•• 

• 	 • 	••• 	• 	 , 	
• 	 . 	 • 

Fhp AminittOI 
UT oI Lalsheep, 
K,avaiatti-682 555 

2. 	çtorQfa,phayat,. 

Respondents 

Applicant 

Respondents 

App! icant 



Department Pnckayat, 
Administration df UT OLakshadweep, 
Kavratti - 682 55 

3 	1 he Vetei inaryj Assistn'Surgeon, 
Office of the Vtermnaiy Assistant Surgeon, 
(Ammal 1-lusbandry Unit), 
Kiltan Island, Lakshadwep-682 557 

4 	h Chairperson, Villag Dweep Panchayat, 
IKiltan - 682 557 	 Respondents 

[By Advocate Sri S Radhakrishnan (Rl-3)] 

44 0A36412013 

Abdul Qiibish,S/O.Siflul Abid P., aged 27 years, 
Malikakal,.Kiltap,IlT. of Lakshadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal l-lushandiy Depa rtment, U.T.of Lakshadweep, 
Kavarathi 	 Applicant 

(By Advoat M's Daisy I Daniel) 

I 	 Versus 

IheAdrninistitor, 
Union ['cii itory of Lakhadweep, 
Kvarathi-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan - 6,82 557 

3 	biictdi olAi trialHusi3andry, 
U 1 of Lakshadwep, Iavarathi - 682 555 

4 	'Iiitoi ofacha 1ath epartment of Panchayath, 
I KavaiaLhi -i'682 5 	 Respondents 

[By Advocatc Sri S 1a1hakñshnan (RI, 3 & 4)] 

45 OANo 36612013 

1 	Mohammed Kasim 
Sb Sayeel 	I 

aiinipLirà lIie 
Andrott.. 	H 

2 	Mhathrned Hussain K. C 



Applicants 

3. 

(By 

Versus 

The Adiinistrator, 
Admintratipn of the Union Territory 
ol' Laks.had\eep Kavar athi - 682 555. 

2 
	

The I)irector 61Panchayats 
eparent QfPanchayats 

4dm mist! anon of the Union Territory 
cI akshadweep, Kavaratti - 682 555 

93 
	

I akha1weep I)evelopment Corporation Ltd, 
Pod C66tr6l For, Andrott - 682 554 
Iepres.entec1 by its Officer in charge. 

Directorate o Art & Culture 
AdiTiinis4:a!in ffte Union Territory 
of'l.a'UhadMëqpi-, Kavaratti - 682 555. 
Represented b its Director. 

Dmicctdr of A,iicultume 
17cpartmer of Agi iculume 

191,449 	the Union Territory 
LakI'iadwep, lavrtti - 682 555 

\Tillage'(l)weep) Panchayat 
Andiot Island mepiesented by its 
Leëuti'.'e Offier-682 354. 

Advocate Mi S Radhaki ishnan) 

A 368!2OI3 

Sb. Pookunni A., 
PuthyClttapOkada I louse, Andrott 

da,aed 
Kaunt1 Hcbusd,Adr 

5 

6. 

(By 

46. 

 

 

Respondents 

1 7 
f years, S/o. Sheikoya Thangal, 



-*0 
S 

3 	Sad 	 Thangal, aged 28 years, 
S/ó SHoYaThia1, IU.hdeth House, Andrott 

4. 	 :yid Sih4.RiWed  23 years, 
Sb 'heiko 	l hataI,' Eandeth House, Andrott 

5 	Mohartimed Salirn, ageJ44 years, S/o. Kidave A, 
Panchanal I louse, Andrott 

(hair,:acd.32 eas, S/b. Muthu, 
Puleenakee! H.e; Kavaratti. 

Abdulbari, a.gd 34 years, Sb. Hamza Koy, 
Nakal 	Arniql.  

Sa/ed Kbya, àd 44 years, Sb. Pookoya, 
Meelacheri House, Arnini 	 Applicants 

(By Advocate Sri K B Gngsh) 
. 	.. 

Versus 

1. 	:[he.Adiii . nistitor..... 
Administi ation of the Union Terntory of Lakshadweep, 
Kavrtti-682555. 

2 	Direcoi QfPanchayats 
L5epatrncnt oanchats, 
Adrniptätion of the Union Terntory of Lakshadweep, 

v4ti —62 555 

3 	I)çáit411ent of Agricu!tre, Union Territory of Lakshadweep, 
Kavardthi, Represented by its Director - 682 555 

JI 

4. 	V.i11ag (ep) ancayat, Andrott Island, 
i;epresented b.y ..it.s Exeäitive Officer - 682 554. 

5 	Villagc (Dweep) 4 Panchayat, 
Kavaratti Island, iepresented by its 
L xecutive Officer 682 555 

6 	Yilaq(Dweep) ancIayat, 
...1 

irT11Tij 	tresered by its 
Respondents 

(By Ad'ocate Sri S adhaktrishnan) 

47 0A369/2013' 	1 



S 	 t7J 

I 	Sulfeeker, aged 42 eaisS/o Sayed Mohammed, 
/Aiyapura I 1oe, Andrtt.. 

2 	Mohammed Naser, aged 44 years, Sayed Ismail, 
Kerakkada House, Andrott 

3 	M9hamrned }Iussain, agcd 48 years, S/o, Nalla Koya, 
Pa!lippuia house, Andrth 

4 	Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthiyath House, Andrott 

5 	Cheiiyakoya, agerd  32 ears, S/o. Nallakoya, 
Peruma11y House, Andrott 

NbrUIAm 	g'd 36 years, Sb. Shaikoya, 
andath Puthya Pura House, Andrott 

I-1Iaiizakoya, ag.Qd 52 yérs, Sb. Koya Kidave, 
Chekkarakka F use, Aiidrott. 

Mdhamiiied Kaim,;a.gi 37 years, Sb. A.hammed, 
Ayriada Chetta Hose, Andrott 

 tjlaiman, aed 3 yeas Sb Nalla Koya, 
Nna9rpada Hous, Andrott 

Ii 	
I 	I 

Mohithnid Uussairi, iged 30 years, S/o. Pookoya, 
Pattak l. al Iatt -Iouse, Aridrott 

11 	Mohammed kasim A, aged 39 years, Sb Yousuf, 
Ammelam I10utse Andott 

12 	Pookoya,aged 
45 

 years,Sbo Sayed Koya, 
Kunnel)  E Ious, Andrott 

13 	3ahee, ge 41 yers, bo Koyamma A, 
Pandaith F1ous, Andrott 

14 	anSh, age 4 years, S/o. Thang Koya, 
K1eohery I Ifiattarn, Pokkada House, Andrott 

1 5 	Sa'èd hihabpdhin, ad 32 years, Sb Koyamma Koya, 
Shaikkinte V1 Padipura, Andrott 

16 	Mohamm&41tvan Ai, aged 27 years, S/o. Kunhiseethi Koya, 
Puthammadain tIouse, Andrott 

:...:.: 



7-1 

1 7 	Soudabi 	agcd 29 years, D/o Attakoya, 
Kudambattu, heriyapura House, Andrott 

18 	Mohanrned Kasirn, age443 years, Sb Sayed Mohammed, 
Pappet HOUSe, Andrott 

19 	Kareern aged 28 years, Sb Koyammakoya, 
Aliyathaia House, Adrott' 

(By Advocate Sri K B Gangeh) 

• 	
Versus 

The Adinini'8,tn'toi 
Adiinistratibn of the Union Territory of Lakshadweep, 
Kaarätti-682 555. 

I)irector Qfi.ariçhaya.t.s, 
I)cpartrnentf1fa nchayats, 
Adrninstratin of the Union Territory of Lakshadweep, 
Kavaratti - 82 555 

I 	\{illage (Dwe.ep) Panchayat, Andrott Island, 
rprsntei byits Eeutive Officer— 682 554 

(By Advocate Sri S Radhakrishnan) 

48 OA 370/2013 

Aboobackei, aged 35 years, S/o Ukkas, 
Kunhibiyoda House, Kavaratti 

2 	Musthafa, agd1 36 year, S/o Hamzath, 
1J 1ikariapurJ 'ouse, Kavaratti 

3 	Fro1 agØ 37 yeas S/o. Koyamma, 
çhçiiyath1 Icis, Kavaratti 

4 	,Shaneena, 4ed 30 years, D/o Khamar Khan, 
Sainabiyoda Hquse, Kavaratti 

5 	Ayshabi, agd 36 years, D/o Hamzath, 
Keelakochapura HOus, Kavaratti 

6 	Shameena ag 36 years, Dbo Ibnu Maja, 

7 	Momi'nW,d 36 yars, Dbo Hamzath, 
Badai I 1pu, fk-a-Var', U- 4 

1' 

Applicants 

Respondents 



I 

8 	Ramla l3ccgurn, agcd 34 years, D/o Kasmi, 
Muthi.bi.yothi :.i1ouse, Ka.aratti. 

9. 	.Mujccbihman, acd 3 	ears, S/o. Abdul Khader, 

	

' Monapui akad House, Kavaratti 	 Applicants 

(By Ad'.oate:Si'i K.B. Gngesh) 

Versus 

I . 	The Adminitrtr, 
Adminisiratioi or the Union Territory of Lakshadweep, 
Kavaratti-682 .555. 

2. 	Director of .  Janhayatsç. 
[).epartmentf Pancha'ats, 
Admini sit ation of the Union I erritoly of Lakshadweep, 

ava K 	iatti - 682 55 

3 	I)iicctoiatc of Medical and Health Services, 
Union ..Iernt 	of Lalshadweep, Kava..athi, 
Recsentd t?i't.s [irctor - 682 555. 

Village (Dweep) Panchayat, 
Kavarátti ls1nd rcr.scnted by its 
lxecutive Of1ic - 682 555. 

Village (IYee:p.) Panchayat, 
A (tdroti 1 sl 	d's'eiited by its 
1 xcc.utivc Otflcu - 682 554 	 Respondents 

(By Advocate ii 	Rad hakiishnan) 

49 	QA 71I2O13 

P. Naseei, agd5 eas, S/o Kunhikunhi, 
Pallichain Roüs, Kavaratti. 

I.l. Naseci',. 	yars, Sb 1-larnzath,I . 

PiJihiyI II lam, Ka'vratti. 

3 	P Rain Ia 13Lg1m agi 34 years, Dbo Kunhi Koya, 
lQOVUfl1Ldcl I louse, Kavat all 

4 	P V Aboohackei, aged 36 years, Sb Muthu Koya, 
Puthiya Vc.du Kavai atti 



5 	Shabana Ikegum, aged 24 years, D/o Au, 
1 hckk 'vkLi 111am, Kavat atti 

6 	Suiaiktbi, aged 43 years, DIo Kojan, 
Puthiya 

7 	Abdul Ra,ak, aged 28 years, S/o Mullakoya, 
Sarahiyoda Hotse, Ka'aratti. 

(By Advocate: Si'K.3. (1aneh) 

Versus 

1 . 

 

Applicants 

, 

. 

The Administrator, 
Administration of the 
Union Ici11tty .() I .  Lakshadweep, Kavaratti. 

2 	Dcpaitment of Animal I Iusbandiy, 
tin ibn I'eri 	f Lak.shadweep Kavaratti 
represented by, its Ditector. 

3. 	Director of Pachayats, 
l)cprt. nient of Panchayats, 
A dnii ni tration ol the 
Union lcrrit.ory. of Lakshadweep, 
K.avaratti, 

4 	Vi1lag (DwLep) Panchayat, 
Kavaiatti Island lLpiesLnted by its 
1ü.tiQlficer.. 

(By Advocate Si i S Radhakri1shnan) 

50. 	().A No..372L2:()13 

lamaludhccn, S/6. Abdulla U C 
M udakkiyodaF.1.we. 
!Kadamt. 

(By AdvoLate Mi K 13 (iangcsh) 

Vci SUS 
I_ 

I hc \dlmnhstiLatol, 

Administi ation p1 the Union I ci ritoiy 
of f!ha 	p;Kaathi - 682 555. 

2. 

 

I he Director (Svices) 
AdministraUbn of the Union Territory 

Respondents 

Applicant 
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of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	I)epartment of Weights & Measurers 
Union Tetitory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Nrector. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373/2013 	 - 

Abdul Sáleem, aged 32 years, S/o Nallakoya, 
Ummerthakkad House, Andrott. 

M.M. Mohammed lqbal, aged 37 years, 
S/o Migdad, Meelad Marizil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adminifl1ti, 
Administration of the 
Union Territoiy of Lakshadweep, 
Kavaratti.-682555 

2. 	I)irector of Panchayats, 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

Department of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
[)epartment of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island represented by its 
Executive OTh'er682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 



• 	 AM 

• 	 7' 	
. 

52. O.A No.380L2013 

Nasar P. Muhaitm-ied Nasar 
Sb. Nallakoya, 
Puthiyath House, Arrdroth Island 
Union Territory of Lakshadwep - 682 551. 

(By Advocate Mr. E.C. Bineesh) 

V ersi S 

The Administrator, 
Union Teitoy of La.kshadweep, 
Kavarthi Iland 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

[)irector of Panchayats 
Union Territry of Uakshadweep 
Kavaratti Island 68.2 555. 

The Directoi 
Agricultura.l Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office oitht Plant Protection Officer 
Androth, tJin Territory of 
Lakshadweep - 682 557. 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38112()13 

B. Saidali, S/0 late Mohammed Koya 
Palliyacherta, Bandayam House, 
Agatti Island, Union Territory of Lakshadweep 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukya, Kattampalli Poornad, 
Kalkkandiyoda House, Agatti Island, 
Unin TOff"I"t"60Y 6f Lalcsffiadweq. 

K.G. Jamaluddi:ri, Aged 40 years, 
S/o late Ummer, Mariyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 

Applicant 

Respondents 
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4. 	T.K. Saromm.a.bi ;  Aged 36 years, DIo late Kunhikoya 
Keelail lam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N.. Anilkumar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

'The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartment of Panc'hayat, Kavaratt.i 
Union I'erritory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dwep) Pahchayat, Agatti Island 
Union Territory of Lakshadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union 'l'erritory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Devlopment Office, 
Agatti Island, 

Union Te....itory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.I,3 to 7)) 

54. OA 384/201.3 

Ishaque AC., aged 35, S/o. Junies T., 
Bus I 'lelper, District Parichayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak KG., aged 37, 
Sb. Kasmikoya P.P., Bus Driver, 
I)istrict Panchayst, Kiltan, 
Residing at Kattichetta I-louse, 
Kiltan Island.,.UT of Lakshadweep. 
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3, 	Noorulla S.M..5, aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleaner,'vistrict Panchayat, Kilta.n, 
Residing at Sife Manzil, Kiltan Island, 
UT of 1akshwep. Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavai'atti-682 555. 

1)irector of Panch:ayat, 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
1)istrict Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Rdhakrishnan) 

55. 0A38612013 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island, Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnarn, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island, Union Territory of Lakshadweep, Pn —682 552. 

Moosa Peechandam, aged 38 years Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Amanulla AM., aged 33 years, Sb. Kunju iKoorumel, 
Arnini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini IslandUniQn Territory of Lakshadweep, Pin —682 55. 

Jafecrulla P.C., aged 2.5 years, SIô. Kidave Naduvatta Chetta, 
Amini island, Union Territory of Lakshadweep, Pin —682 552. 



Abdul SalarA., aged 38 years, Sb. Khadr Thottanada, 
Arninipura, Anini Island, Union Territory of Lakshadweep, 
Pin - 682 552:. 

Noorul F-Iass:a.h K.K, aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Island, Union Thrritory of Lakshadweep, 
Pin - 682 552. 

Jalal B.M., ad  31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Aini Island, Union Territory of Lakshadweep, 
Pin-682 552. 

Najeeb A., a.ged 31, Sb. KidavuT.C., 
Ayeshera, Afli.ini Island, Union Territory of 
Lakshadwe, Pin 682 552. 

Nafeesath U., aged 35 yeats, I)bo. Eassa Kottappura, 
Unnam, Amini Islançi, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants. 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
Department of Panchayaths, 
AdiTlinistration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The District Panchaya.th, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (Dwep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. . 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. 0A388/2013: 

PP. Amanullla, aged 38 year, Sb. Sayed 
Mohammed P.K., Puthiya Pandaram, KiItn. 

Mubaraka Banu,. aged 27 years, Dbo.. Ibrahim, 
C. Lavanakkàl House., Andrott. 



:80 

S 
3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya 

Kunne! I-louse, Arnini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I. 	The Administtor, 
Administra.tioi of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartrnent of Animal Husbandry, Administration of the 
Union Territoty of Lakshadweep, Kavaratti, represented by its 
I)irector - 682 555. 

Assistant Settlement Officer, 
Arnini Island 682 554. 

Village (I)we.p) Panchayat, 
Kiltan Island, eprented by its Executive Officer-682 552. 

Village (I)wep) Pa.nhayat, 
Andrott Island., represented by its Executive Officer-682 553. 

Village (I)wep) Panchayat, Amini Island, 
represented by its Ecutive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A390/2013 

C.N. Abdul H;akeem, aged 38 year, Sb. Koya, 
Cheriyannallal I-louse, Kalpeni. 

K.I. Cheriya.lcoya K.C.., aged 48 years, Sb. Pookoya, 
Karupathaillam House, Kalpeni. 

K.K.SadiqueAli,aged 44 years, Sb. Mohammed C.P., 
Konhankakkäda I-Iouse,Ka!peni. 

C.N. IIabuabi,agU 50 years, Dbo. Attakoya, 
Cheriyannal41 Hovse, Kalpeni. 

1-lameedabi, aged 41 years, Dbo. Ramalan, 



Pakkath 1-louse, Ka I peni. 

A.T. Sheemabi, 42 years, D/o. Harnzakoya, 
Athanam Thotam House, Kalpen i. 

A.K. Muthubi,: aged 53 years, D/o. Cheriyakoya, 
Alikakkada House,  Kalpeni, 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalam 1-louse, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahainmed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam i-Iouse,Kalpeni. 

Naseerna M.P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakkapura House, Kalpeni. 

Humairath P., aged 42 years, Dbo. Sayed, 
Poodiyath House, Kalpeni. 

C.O. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda 1Iouse, Kalpeni. 

B. Abdurahiman aged 49 years, Sb. N4uhmed M., 
Beerandhoda 1-louse, Kalpeni, 

K.C. Abdul L1,affar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Khadet, 
Maral 1-louse, Kalpeni. 

M.P. Hajira, aged 36 years, DIo. K.P. Mohammed, 
Mayamkaldepura I-louse, Kalpeni. 

C.G. Naseerna Beegum, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyachaman Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala 1-1oe, Kavaratti. 

Hussain AU, aged 35 years, Sb. Nallakoya, 
Chettipura House, Kavaratti. 



Jaffer, aged 3,.years, Sb. Hasan T.P., 
Kaladi HousèKavarat1J. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, D/o. Abbobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninamel House, Kavaratti. 

Rahrnath, aged 38 S'ears, Dbo. Mohammed P.V., 
Alachaoppada I-louse, Kavaratti. 

Raziyabi, aged 33 years, Dbo. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbeégurn, aged 31 years, Dbo. Kuttiyamrned, 
Kunnam 1-louse, Kavaratti. 

Jarneela, aged 37 year's, D/o. Kunhikoya, 
Fathirna Mañzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapuratha11am, Kavaratti. 

Noorul Amen, aged 33 years, Sb. Sayed Buhari, 
Palalam I-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb. Kunhi Kunhi P., 
I3iranthoda House, Kavaratti. 

Mohammedali'T.P., aged 35 years, 
Sb. AboobaQker K.K., Thekki!apura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam l-lotse, Kavaratti. 

Jassin C., ag'd 33 years, Sb. Ali K.P., 
Chonam House, Kavaratti. 

Mohammed Rali, aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura House, Kavaratti. 



Mohammed Shaffee P.A., aged 35 years, S/o. Kuji Seedi Koya, 
Puthiya Alikbm, Amiñi. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hse, Kavaratti. 

	

40, 	Mushin, aged39 years, Sb. Nallakoya, 
Kuttithàyapur House, Kavaratti. 

AkbarT.P., aed 33 years, Sb. Kidave K., 
Tharammakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Pa! amkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pa11ic.ham House, Kavaratti. 

Shihab, aged 35 years, S/o. Kunhimoideen, Mullapura House, 
Kavaratti. 

Arnan, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., dged 30 years, Sb. Khader, Agam 1-louse, 

Kavaratti. 

F.irozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur.House, Kavaratti. 

Abdul Hashim M..I., aged 33 years, Sb. Attakoya, 
Mukriya 111am I-louse, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Urnbiyapura House, Kavaratti. 

C.P. Aidu! Razak, aged 42 years, Sb. Mohammed, 
Chama. ,  athaijura House, Kavaratti. 

K. AbdiI Rasheedu, aged 42 years, Sb. Hamzath, 
KunhibiyodaFiOuS, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 
Chandipura I-louse, Kavaratti. 

M.T.P. Habeb Rahrnn, aged 43 years, Sb. Khalid, 
Me1athiruvatha1ura I-louse, Kavaratti. 
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Moominath, aged 37 years, DIo. Kidav, 
Neliyampura I-louse, Kavaratti. 

Halima, aged 35 years, DIo. Koyamma, 
Tha1eë1<eputaI-Iouse, Kavaratti. 

Sayed Abdulfaheern,  aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummarmanodda House, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi IJ.P., aged 38 years, DIo. Hamzath, 
U!lkanaputa 1-louse, Kavaratti. 

Sayed Abdul Jalee!, aged 39, Sb. Aboobacker, 
Puthiya Kunnàrnkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyainma, 
Kunnumpura I-louse, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam 1-louse, Kavararti. 

Mariyommabi, aged 36 years, D/o. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura I-louse, Kavaratti. 

Mubena, aged 23 years, D/o. Sayed Poo, 
Ne1iy.mpura;I-1ouse, Kavaratti. 

Sa!rna,faged 22 years, D/o. Cheriyakoya, 
Vadaki1.a pura House, Kavaratti. 

Muhammed,a.ged 32 years, Sb. Attakoya, 
Vadk ilapura, Kavaratti. 

Sairabanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Mada! House, Amini. 

Mohammed Ali P.M., aged 27 years, Sb. Harnza, 
PuthiyaManzil, Amini. 

Cheii:44koyaaged 41 years, Sb. Abdul Khader, 
Pandäram Hose, Amini. 
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Cheriyaoya M.C., aged 32 years, S/o. Harneed, 
MeIachtaa 1-iouse,Kadmath. 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadakkilapural House, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahu! Harneed, aged 21 years, Sb. Ibrahirn, 
Melachetta 1-louse, Kadmath. 

Najrnudeen P.N.., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada I-Iotise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat 1-louse, Aiidroth. 

Hajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada Bithathabiyyapurarn House, Androth. 

Asrnabi, aged 38 years, Dbo. Koyamma A., 
Mayyampokkda 1-Louse, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chatiapokkada 1-louse, Androth. 

Fathimath Suhara, aged 38 years, D/o. Koyamma, 
Bappathiyoda 1-louse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada House, Androth, 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanakkal Houe, Androth. 

Balha'l'., aged 37 years, [)bo. Pookunhikoya, 
Thailath House, Androth. 

Rahamth P., aged 42 years, D/o. Koya Kiadve, 
Pathada 1-louse, Androth. 



S 
IM 
	NaseeräBarn M.K., aged 40 years, /o. Kunhi Koya, 

Moolakad Hóuse,Androth. 

Kadeeshomrnabi L., aged 40 years, DIo. Seethi M., 
Lavanákkal House, Androth. 

Sarornmabi T., aged 43 years, DIo. Aboobacker, 
Thachery House, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

mm 	Hafeera L., aged 39 years, D/o. Koyarnrna K.P., 
Lavanakkal House, Androth. 

Aysurnrnabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A, aged 42 years, D/o. Muthukoya K.K., 
Ayinarnmada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 
Kunnel House, Androth. 

l-ameedath M., aged 43 years, DIo. Siddiqu M.K., 
Makket House, Androth. 

Saflyai M., aged 39 years, DIo. Nallakoya M., 
Mathi:1l4ousé; .Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil :1-louse, Androth. 

Hussain P.P., aged 45 years, S/o. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada HoUse, Androth. 

HussaiiE.K., aged 48 years, Sb. Seethikoya, 
Edayakk'al House., Androth. 

Sayeed Mohammd Koya L., aged 54 years, Sb. Kader P., 
Lavanakkal 1-louse, Androth. 



Hussàin K., aged 50 years, Sb. Sayeed Bhkari T.M., 

Kunnashada House, Androth 

1smail aged 4Q years, Sb. Lava Burhikage Moosa, 
KunñUiàtig House, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada House, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam House, Androth. 

M.P. Mohammed Hussain, aged 35 years, 

Sb. Kidave, Moodampura House, Androth. 

(By Advocate: Sri 1B. Gangesh) 

Versus 

App! icants 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555, 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti —682 555. 

Directdr, Department of Labour and Employment, 
Adminitration of the Union Territory of Lakshadweep, 
Kavarátti - 682 555. 

Depamtment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 555. 

Departnent of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Departnent of Women and Child Development, 
Administratiofl of the Union Territory of Lakshadweep, 
Kavajatti, iepresented by its Director —682 555 

7 	Department of Fisheries, Administration of the Union Territory of 
Lakshcdweep, Kavaiatti, represented by its Director —682 555 

8. 	Department of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-682555. 
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Laksha; dweep Khadi and Village Industries Board, 
	

. 

Kavarat;ti, rerèsented byits Chairman –682555. 

Revenue Su Divisional Officer, Kavaratti Island –682 555. 

Sub Divis:iOal Officer; Amini Island - 682 554. 

12 	AssistantEngineer, LPWD Sub Division, Androti Island-682 553 

13 	akshadveep District Panchayat, District Panchayat (HQ), 
Kavaratti, 	; 

represerted by its Chief Executive Officer– 682 555. 

Village (1wep) Panchayat, Kalpeni Island, represented by its• 
Executive Officer 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Oificer - 682 555, 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer– 682 554. 

Village (Dweep)Panchayat, 
Kadarat1 I.iand, represented by its 
Executive Officei - 682 553 

Village (Dweep) Panchayat, 
Androth Island, represented by its 
Executive Officer 682 552. 	 Respondents 

[By Advocate: Sri S. [Whakrishnan (Rl-8 & 10-18)} 

58. OA 392t2013 

1-Iusih, S/oAb'oôsala, 
Sarmappada (Konchukakada) House, 
Ag?.resntly working as Cleaner, 
RGS Hdpitai, Agatti 

Shukoor S/ late Kidave, 
Pakrumuanda House, Agathi, 
Presently wqking as Cleaner, 
RGS Hop1ta1, Agatti. 

Lathed, S/Attkya, 
Kalkandiyoda Hoiise, Agathi, 
Presently wcfrkin s Cleaner, 
R(JS 1-Iospital, Agatl.i 

	

;• 	. 



1-lameedath, D/o Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Subaida D/o Mohaied, 
Kula1ioda House, Agathi, 
Preseiitlyw king as Cleaner, 
RGS I lospital, Agatti. 

Hajara, D/o late Hyder, 
Beepapada 1-iouse, Agathi, 
Presently working as Cleaner, 
RGS+lospital, Agatti. 

Sheemabi, DIo late Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS llospital,.Agatti. 

Abida, D/o Harneed, 
Mak1iachoda House, Agathi, 
Preseñfly working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, D/o Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulainái, S/è Harnza, 
Kalaniithiyoda House, Agathi, 
Prenhy working as Cleaner, 
RGS l-lôspital, Agatti. 

Mahamood, S/o Koyassan, 
Amperpally Flouse, Agathi, 
Presently woking as Cleaner, 
RGS Hospital, Agatti. 

Sal lulla, S/o Abdurahirnan 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS l-ldspital, Agatti. 

13. Abrrnan, S/o late Harnza, 
M1 	ai Ftôuse, Agathi, 
Pii 1y vking as Dhobi, 
RGS 1-Iqspital, Agatti. 

. 

EI 

7. 

1O. 

12 
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14 	Abdulkadci, Sb Ummer,  
Bi

, 
 yk4t'oç House, Agathi 

• 	 ..t Presemlyworking as Dhobi, 
RGS 	

,11 

 

15. Abdul14,S/oKhalid, 
Kandayar GOtbi I-louse, Agathi, 
Presently woking as Cleaner, 
RGS }-Iospital, Agatti. 	 Applicants 

(By Advocate: Sri R Rarnadas) 

Versus 

The Adiinitator, 
UnioiFerrit.Q.ry of L.akshadweep, 
:Kárti.-682555 

TeChairperon, 
ViIlag(Dwp) Panchayat, 
Aga.fti' sl and, Union Territory of Lakshadweep 682553 

The MdicalQfficer in charge, 
Comi.inity Health Centre, Agatti Island, 
UniM errithry of Lakshadweep 682553 	 Respondents 

(By Advdae$ri S. Radhakrishnan (R1&3)) 

59. OA39312013 
'.1 

C N'1uUkoya aged 44 yeais, 
Sb Slrqj, Chekii eyarnrnakada House 
Kadainat, Skilled Labourer, 
Office Ofth& Assistant Engineer Electrical, 
EectricàiSiib, Division, Kadamat. 

	

2. 	K.P. Jal:áluddeen, aged 41 years, 
S/o I lameed Madkinachctta, Kattipuia House, 
Ski I iLd Laboui ei, 
OfflcL olthc Assistant Engineer Electrical, 
Electi cal Sub Division, Kadarnat 

	

3 	K P 13plh4, aged 31 years, Sb lat Nallakoya 
Kuniijddl l-1ouse, Kadamat, Skilled Labourer, 
Of1ice&ph Assistant Engineer Electrical, 
E1tiii Si Division, Kadarnat. 

B.M. \ 1adu11a,.aged 42 years, So Hameed Melachctta, 



BirkóhadHouse, Kadarnat, Skilled Labourer 
OfFteoithe Assistant Engineer Electrical, 
Elctiictl Sub Division, Kadarnat. 

5. 	K.P. Kiinhikoa, aged 41. years, S/o late 1-lassainar, 
Keelaoherry Hpuse, Kadarnat, Skilled Labourer, 
Office of the Assistant Engineer, Electrical, 
Electrkal Sij:Division, Kadarnat. 	 . Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
U nionTerritory of Lakshadweep, 
Kav4ratti 7 682555. 

The DirbctorbfPanchayat, 
Departftient 6f Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 6.82 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 .556. 

The Aistant Engineer, Electrical, 
EIectrc;1 Sub Division, Kadamat-682 556. 

 
Villge bweep Panchayat, Kadamat 682 556 

(By Advocãç: Sri S:.Radhakrishnan(R1-4)) 

60. OA 394/2013 

1. 	U.P.Jarnàl,S/o CO. Koyamma, aged 39 years 
woi.kiñ4a.kiIlcd Labourer, 
AnihàLHubndry Unit, 
UnionLeirttory of Lakshadweep, Kalpeni-682 557 
an1iesbiugt Umprampappada House, 

557. 

2 	'1 P Mutbuk9ya, Sb late M K Hamzakoya, aged 43 years 
w6rkis Skilled Labourer, 
AnJnatLIusbandry Unit, 
UriiTetritdy of Lakshadweep, Kalpeni-682 557 
and residing  at Thithiyapada House, 
Kalpeni Islarid-682 557. 

3. 	M. l-lydër, S/6 late M.K. Yousef, aged 43 years 
workiug.s Casual Labourer, 



.-..-- 	 .....-- 	 - 

Animal lusddry Unit, 
Union 'l''ritOr' of Làkshadweep, Kalpeni-682 557 
and residing t: Mcnci iyanath House, 
Kalpeni i$laid682 557. 

4 K. 0 MoLnmmcd lbnu Jaffer, S/o K P Sayed, aged 44 
yeais, woikwg as Casual Labourei, 
Anirnd 1 Jusbandiy Unit, 
Union I en Itoly of Lakshadweep, Kalpeni-682 557 
cind rcsidmg at Kakatchiyoda House, 
Kalpenilland-682 557. 

M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
working as Caual Labourer, 
Animal 1-lushanclry Unit, 
Union. TerritO.iy.of Lakshadweep, Kalpeni-682 557 
and residing at M.ahiii akkada House, 
Kalpeni lsnd, 7 6855.7, 

M. KiIim, S/c MC. Muthukoya, aged 34 years 
working as ç,ual Laboure, 	. 	. . . 
Animall-ftsbHdry Unit, 
u1b1 1cutoiy of Lakshadweep, Kalpei-682 557 
and, 	id I  ng t f Vlcii at House, 
Kalpeni lsla4cl 682 557 

K. N16hadned Rafeeque, S/o V.K. Kojankoya, aged 45 
y•eai'svolcihgas Casual Labourer,: 

Animal Husandry Unit, 
Union lerritory ifLakshadweep, Kalpeni-682 557 

esdint Kandamkalam House, . 
Ka.l.peni:s:land-682 557 

8 	M JiinIhyi S/c late M C Ahmedkunji, agd 47 years 
work n 	çsual Labourer, 

iuhnndiy Unit, 
Union feifoiy of Lakshadweep, Kalpeni-682 557 
md mesv.'ng 	Maial House, Kalpeni Is!and-682 557 

KG. AhdLil Sdam, S/c P. Assainar, aged 39 years 
\vorki rig as Casual Labourer, 	. 	. 
Animal 1-lus6andry Utiit, 
Union lerit/rof Lakshadeep, Kalpeni-682 557 
and resi4ing mt Kakatchiyoda House, 
Kapeni Island-682 557, 

P.P;;4tThtfa, S/d late Sayedmuhamrnedkoya, 
agd47reai, woiking as Casual Labourer, 
Anifn 	[ushandiy Unit, 

Ii 

a 
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Union . Territoiy of Lakshadweep, Kalpeni-682 557 
and residing Pokkarappada House, 
Kalpehi Islahd682 557. 	 Applicants 

(By Advdte: Sri TtjUnnikrishnan) 

Versus 

The .Adrninisrator, 
Union Territory of .Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kav.aratti,-682555 

The Chief ExeëutiveOfficer, District Panchayat, 
UnionT erritory of Lakshadweep, 
Kavaratti ,-68 55 

The Veterinary, Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpehi-682 557. 	 Respondents 

(By Advocate: Sri .S. Radhakrishnan) 

61. OA 395/2013 

Saiu1. ;hid, Sb Yusuf, aged 40 years, 
Cheriyamnallala 1-louse, Kadamat, 
I Ieipei 1)itrict Pane hayat, Kadarnat 

Abl Sl kdb, S/o Sayed Ali, aged 41 years, 

Ukiyclettâ. :1-lo u se, Kadarnat, 
Bus Driver, District Panchayat, Kadarnat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
Madurakam I-louse, Kadamat, 
1-lelper, l)istrict Panchayat, Kadarnat. 

Ayoobkhan, Slo Kunhikoya, aged 37 years, 
lKeertkii,Mahai House, Kadamat, 
1-II5e. histrt Panchayat, Kadamat. 	- 	Applicants 

(ByAdvccate SiiR Sieeraj) 

Versus 



• 	

• 

SLy 

PA 

m.Adinisrtor, 	'•' 
U616Iiiit9iy of I akshadweep, 
Ka)8 55 

The . -0..i'r`e"ctoj"of Panchayat, 
Department 6f13 anchayat, 
Admin istratiOri of Union Territory of Lakshadweep, 
Kavaratti-682555 

3. 	The Chief Executive Officer, District Panchayat, 
Kavaratti-68255. 

(By Advocate: Sri S., Radhakrishnan) 

62. OA40012013 

P P Siiaj, aged 44 years,S/o M Subaii, 
Puthiya Pandaiam House, Agatti Island, 
UniOn Thiji •'r' of Lakshadweep. 

2 	Noushad Au, ged 32 yeais, S/o U. Sabjan, 
Keela Saramiiia Pada House, Agatti Island, 
Union Territ(ry of Lakshadweep. 

Respondents 

M.I. Abdul Naser, aged 28 years, S/o M. Abdul Rahirnan, 
Me1allom FIouse, Agatti Island, 
Unid'ije'ritory of Lakshadweep. 

T.I:l(hahd aged 30 years, S/o Kidave, 
Agatti Island, 

UnipiTerrIibr' of.Lakshadweep. 

K.C. AbdLiI'ShukOOl', aged 38 years, S/o Kasmi, 
.Kariyamacletta 1-louse, Agatti Island, 
Union lerritOry of Lakshadweep. 

M.P. Nizarriiiddin, aged 27 years, S/o M. Abusala, 
Meiapui:a, 154 .66se, Agatti Island, 
Union 1 cii itoiy olLakshadweep 

(By Adviii N. Anilkurnar) 

Versus 

Th, Ad thin isrator, 
Union 'ierritOry of Lakshadweep, 
Ka'.'ara(ti.-68255 

The"Châirpeison, 

Applicants 
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Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshaweep-68255:1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-6825 51. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

6, 	The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhak.rishnan) 

63. OA 404/2013 

I. 	Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
[)epartment of Science & Technology- Kalpeni Dweep. 

2. 	Aftefudheen A.K., 
S/o Chcrikoya K, aged 30 years, 
Akkara (Rouse), Kalpeni Island: 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni Dweep. 	. 	 Applicants 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The AdministratOi', 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
\/illage (Dweep) Panchayat, Kalpeni. 

The [)irector of Panchayat, 
[)epartmcnt of Pancha)'ath, Kavaratti-682555. 



. 

4. 	The Director, 	 Y . 

Department of Science & Technology 
Kalpeni. 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. 0A406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555• 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinar' Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadwep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Respondents 

Applicant 

Respondents 

Applicant 
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1. 	The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

2, 	The Chairperson, 
Village (I)weep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Pañchayath, Kavaratti-682555. 

Mission Director, 	. 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Is1and. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

1. 	Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

2, 	Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

llafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Tjriyoda I-louse, Agatti. 

6, 	Umilla T, P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

Umrner CK., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years,S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



b 

Saromma N'l., aged 39 years, D/o Hamz.a, ' 
Mariyathoda House, Agatti.• 

Ashraf A.K., aged 42 years, S/o Ahamed M,, 
Achan Kuttiyoda I-louse, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada 1-louse, Agatti. 

Shafi'abi PP., aged 36 years, D/o Hamza K., 
Puthiyapura 1-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaraiti-682555. 

Director of Panchayats, 
Department of Pancha'ats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kay a ía tt 1-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan ) 

67. 	OA 44482013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union 't'erritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



The Director of Pancha yat, 
Union Territory of Lakshadwep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	. 	 . 	Respondents 

(By Advocate: Sri S..Radhakrishnan (RI, 2, 4& 5)) 

68. 	OA 453/201.3. 

I. 	Hameed K., S/o Abdul Rahman, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourci' in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Workiiig as Casual labourer in 
Laksh'c:dweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (H) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadwèep Building Daveloprnent Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (I-I) Kiltan Island, 
Un ion Territory of 'Lakshadweep. 
Woi'kiig as Casual Labourer in 
Lakshadweep I3uilding Development Board, 
Kiltan. 	 Applicants 



' 

• 	 l 	
S 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

l. 	Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (Ri, 3 to 4)) 

69. O.A No. 488/2013 

Salmath 
D/o. Saycd Koya 
Madapally House 
Chctlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Adiinistrator, 
Adm i ntration of the Union Territory 
of Lakkhadweep, Kavaratti - 682 555. 

The Director (Services) 
Administratidn of the Union Territory 
of i.akshadweep (Secretariat), 
Kavaratti - 682 555. 

Department of' Science and Technology 
Un:on Territory of Lakshadweep, 
Kavarathi —682 555, 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

70. 	OA 492/2013 



tot 

K. Bushra Begum, W/o 1-lakeem, 
Aged 27 years, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal Husb.hndry Unit, Amini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. 1-Iarinarayan) 

Versus 

Union ol India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti lsland, Pin- 682555. 

The Director of Panchayat, 
Department of Panchayat, 
U n ion Territory of Lakshadweep, 
Kavaratti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal 1-lusbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
\'illage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI -3)) 

71. 	OA 499/2013 

Rahmath Bçegum Kcelakunnikkam, 
W/o. Mohammed BK, 
[)ata Entry Operator (MGNREGA), 
Sub4)1v1sio11al Office, 
K.adarnat Island, 
Union Territory of l.akshadweep. 
lesiding at Keela.kunnikkam 1-louse, 
Kaclamal. Island 
-Union'l'erritory of Lakshadweep, PiN - 682 556.. 

2. 	I\'lohammecl Shafi Qraishi Malika, 
S/u. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika 1-louse, 
Kadamat Island, 



(oz: 	 . 

Union Territory of Lakshadweep, PIN —682 556 	Applicants 

(By Advocate Mi's. Sreedevi Kylasanath) 

Vrsus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitrnent of Rural Development) 
Kavaratili. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural. Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Emplomeiit Guarantee Act, 
Kadarnat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel 1-louse 
Amini island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By j\dvocate: Mr.TCG Swamy) 

\I el's us 

The Adinisti'ator 
Union 1ritory of Lakshadweep 
Lakshidweep Administration 
Kavaiatti.— 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavai'atti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Amini island, 
Union Territory of Lakshadweep —682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Arnini island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R 1 -3,5&6) 

73. 	O.A No. 509/2013 

Maleeha Beeguni K.C.. 
D/o. Indeen Kandilath 
KavaiChetta House, Androth. 

Shahida Beegurn K. 
D/o. l-lanizakoya 
Kand lath 1-louse, Androth. 

Subaida.M. 
D/o. Kidave U.K 
Makke I-louse, Androth. 

Aysha T eegurn P.V.K 
D/o. Yákoob P.1K 
PuthiyJfentamveli Kad 
And roth.' 

Rahmath Beegurn 1 
D/o. l-lamzakoya P.P, 
Kunhali House, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal House 
And roth.• 

SubaidäA. 
D/o. Sâyed Mohammed M. 



Aliyathara 1-louse, Androth. 

8. 	Fathirnathu Suhurabi P.V.K 
DIo. N4ajed P.V.K 
Pentarli Kad, Androth. 

9, 	Siyad Khan L. 
Sb, Kunhikoya A. (Late) 
Kandilath I-louse, Androth. 

RaisaK. 
Db. Baclarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegurn C.P.l 
D/o. Abdulla fvl.P 
Chernmachery Puthiya 11 lam House 
Androth. 

12 	1-labsabi P.U.P 
DIo. Fâkarukdheen K. Cheriyadam 
Ummaihabiyapura I-louse, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory 
of 1..alcshadweep, Kavarathi —682 555. 

2 	Diiectoate of Industries 
Union Frritory of Lakshadweep 
Kavarthi, represented by the 
Director of Industries —682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By I\dvoca1e: Mr. S. Radhakrishnan) 

74. OA 510/2013 

l-laseeria 	Haseenabi Therakkal 
T'heiakkal I-louse, Kadarnath 
Data Ejy Operator 
Vi1lagè1.weep Panchayath, Kadamath 	 Applicant 

(By Advocate Mr. R.Sreeraj) 



• 	
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Versus 

The Administrator 
Union 'territory of Lakshadweep 
KavaraUl - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
\'illage (Dweep) Panchayath 
Kadamat - 682556 

The I)i strict Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: M r.S.Radhakrishnan (RI -3 ,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu Houe, Kiltan 
Cook, Government Senior Secondary School 
K i I tan 

K.P.Dawood 
Kilappura I-louse, Kiltan 
Peon, Govcrnnent Senior Secondary School Applicants 
Kiltan 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	The [)irector of Panchayath 

Applicants 



f I 	 .to. 

Department of Panchayath 
Adrninisuation of Union Tertitory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Vii age (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
il lage (Dweep) Panchayath 

Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kiftan —.682 558 	 Respondents 

(By Advocate: Mr,S.Radhakrishnan (R 1-3 & 5) 

76. OA 566/2013 

Saliyath S 
Cook, Government 1-ugh School 
K ad a math 
Residing at Pal lam, Kadamath Island 
U ii ion Territory of Lakshadweep 

P.P.lsrnail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M .P.Attakoya 
Cook, Government J.B,School 
Kadamai.h 
Residing at Kailiyammakada 
Kadarnath Island 

K.K.Khaiid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadarnath Island 

P.Amanulla 
Cook, Government .1.B,School 
Kadarnath 
Residing at Kunnumpura 
Kadarnath Island 



Ummer P.P.I 
Cook, Government J.B.SchQol 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

l-Iidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Islapd 

.8. 	N4uhamrned Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Island 

PookunhikoyaRP 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyornmada 
Kadamath Island 	H 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island . 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti —682 555 

[)irector of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 



- 	 - 
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Government J B School 
Kadamath —682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: rvlr,S.Radhakrishnan ) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr,P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharla! Nhru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: N4r.S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta I-louse, Kadmat. 

\Iahida 
Mariki lam F-louse, Kavaratti. 

l'-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 
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 Muhammed Salih 
Aynepura House, Kavaratti. 

 Fareeda Beegam 
Molokepura House, Kav:aratti. 

 Saleem 
Pallicham I-louse, Kavaratti. 

 Barnban 
Nambicharn House, Kavaratti. 

 Sayed Abdullakoya 
Chend I pura House, Kav'aratti. 

 •Nafeesathbi 
Poodlyam House, Kavaratti. 

 Jamaliyath 
Thirinipu.ra House, Kavatti. 

12, Fazeela Beegurn 
Kannipura I-louse, Kavaratti. 

13. Ummer 
Thirinikad 1-louse,.Kavaratti. 

14, Firozkan 
Athnacharnmada House;,!,:Kavaratti, 

 Jaffer 
Marikilarn House, Kavaratti. 

 Arnanulla, 
Mela 111am House, KaVaratti. 

1.7. Sirajudheen : 

Molokepura I-louse, Kaväratti. 

 1-liyasudheen 
Chamayathapura 1-louse Kavaratti. 

 Fathahudeen 
Kadapurathaba House,Kavaratti. 

 Muncer 
Kuttipapepura House,Kavaratti. 



4 .10 

Ashik 
Puthiya Alikorn House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt 11ouse, Andrott 

23, Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

	

24. 	.Jamhar 1-lussain 
Beeranthoda I-louse, Kavaratti. 

	

25, 	Muhsin 
Beeranthoda I-louse, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

Hazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kaváratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti-682 555 

Director of Animal 1-lusbandry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratt - 682 555 

•Vi ilage (Dweep) Panchath Kavaratti Island 
represented by its Executive Officer, 



Pin - 682554 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

79. 0A582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.SulfabeegUm 
Cook, G.1-1.S Kadmat 
Residing at Melachetta Haijuhi  akudi 
Kadamath Island 

(By Advocate: Mr.P,V.Mohanan) 

Versus•• 

Applicants 

The Administrator 
U n ion Territory of Lakshaweep 
lavaratti 682 555 

Director of Panchayath 
Department of Parichayath 
Administration of Union Teritory of Lakshadweep 
Kavaratti - 682 555 

3, 	The Library and Information Assistant 
Office of Libraiy and Infomation Assistant 
Public Li.braiy, Kilthan:Isiand 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishhan) 

80. 	OA 601/20.13 

Rasheed Koya S.V, S/a. Abdulla KoyaP.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakshd.wep, Pin -682 555. 	Applicant 

(By Advocate: Mr. .Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2 	The Director of Panchayath, Union Territory of Lakshadweep, 



- -.-- 	 -4; -'-r-1 

Kavaratti island, Pin - 682 555. 
1. 

The Chairperson, Village(eep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin-682558. 

The Executive Officer, Vi1le (Dweep) Panchayath, 
Kiltan Island, Union Territoiy of Lakshadweep, Pin - 682 558. 

The Library and 1nforrnatin Assistant, Public Library, 
Ki Itan lsland, Union TerriO of Lakshadweep, 
Pin - 682 558. . 	' 	 ' 	Respondents 

[By Advocate: Sri S. Radhaishnan(1, 2, 4 & 5)] 

81. 	OA 634/2013. 

Malikdeenar, aged 21 yeas, S/o. H'amzath, 
Sara Manzil House, Agatti. 	.':. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555, 

Director of Panchayats, 	' 
Department of Panchayat 
Administration of Union:Tritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Educationdministration of the 
Union Territory of Lakshaweep, Kavaratti, 
represented by its Directoi.682 555. 

Village (Dweep) Panchat, 
Agatti Island, represented by its Executive Qfficer, 
682 554. 	 H 	 Respondents 

(By Advocate: Sri S. Radhakrisan) 

82. 	OA 635/2013 	,•,,. 

1. 	Fathahudheen K.P., aged4.0 years, Sb. Sayed Muhammed Koya, 
Kattampalli House, Agat. 

2 	Youni, aged 31 years, Sb Abdulla, Maityathoda House, 



Agatti. 

 K.M. Shahida, aged 40 yeaers; D/o. Kasmi, Kuttiyam 
Mukriyoda House, Agatti 

 K.M. Amina, aged.46 yearDo. Abdul Rahman, 
Kuttiyam Mukriyoda House,gàtti. 	Applicants 

(By Advocate: Sri K.B, Gangesh) 

Versus 

I. The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

2. Director of I-lealth Service 
Directorate of Health Service,. 
Kavaratti - 682 555. 

Medical Officer in charge; 
Community Health Centre; Agatti —682 553. 

Medical Officer in Charg; g$jiviGandhi Speciality Hospital, 
Agatti - 682 553. 

Village (Dweep) Panchayt, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. RadhakrisInan) 

83. 0A791/2013 

Fareeda Beegum MI., MeppadaIllam, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Ga.ngesh) 

Versus 

The Administrator, 
Administration of the UridhTrritoiy of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
Department of PanchayatS; 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 554. 
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Project Manager, Desiccated Coconut Powder Unit, 
Lakshadweep Development Corporation Ltd., 
Agatti, Kavaratti - 682 554.,.' 

ri 
	

The Deputy Director (Adrnh'.) Lakshadweep Development 
Corporation, Kavaratti - 682' 554. 

5. 	Village (Dweep) Panchaya 
Agatti Island, represented by its Executive Officer, 
682 553.  

(By Advocate: Sri S. Radhaishn) 

84. 0A822/2013 

B.P. Navas, Aged 27 yeaIs, SIo Kasmi M.P., 
Valiyapura House, Kilthan lsland.:P.'Q'. ;  
U.T. oF Lakshaclweep. 	' 

' 

(By Advocate: Sri P.V. Mohanan)c 

Versus 

I. 	The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
DepartmentofPanchayat, 
Administration of UT of Laksh'a,dweep, 

'.'Kava'atti - 682 555. 

The Principal,' GovernmentHigher Secondary School, 
Kilthan Island - 682 556. 

85. OA 880/2013 

MuthukoyaN.P 
Nalakapura, Kiltan lsland;. .' 
Union Territory of Lakshadvep-682 558 

(By Advocate: Mr.Shabu Sreedharan)' 

Versus 

Union Territory of Lakshatheeprepresented 
by the Administrator 	' 
Kavaratti Island - 682 55 

Respondents 

Applicant 

Respondents 

Applicant 
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2 	Directoi of Panchayath 
Union Territory of Laks!iadweep 
Kavarattj Island - 682 555; 

3 	The Senior Administrati'e Officer 
Education (District Pancháyath) 
Union len itory of Lakadweep 
Kavarattj Island - 682 555 

4. 	The Principal 	 I 

Government Senior Scopdary. School 
District Panchayat, Ki1tahJs1ñd 
Union Territory of Lakshadweep 682 558 	 Respondents 

(By Advocate;. Mr.S.Radhakrishnan) 

86. OA 898/2013 

K.C.Abduj Khader 
Kulikaraya Chetta Hous5 	: 
Chetlat Island 
Union Territory of Laksd- 682 554 	 Applicant 

(By Advocate: Mr.Shabu Sreedhai r 

Versus 

Union Territory of Lakshde:e represented 
by the Administrator 
Kavaratti Island - 682 555;1: 

J he Director of Panchayath 
Union Territory ofLaksladweep 
Kavaratti Island - 682 55 

The Senior Adminjstrathe Officer 
Ed u cati on (District Pancayath) 
Union Territory of Lákshadweep 
Kavarattj Island —682 5s5'i 

The Principal 
Government Senior Secondary Shoo1 
District Panchayat, ChetIà Island 
Union Territoiy of Lakshadwêep 682 554 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 



it 

87. OA 904/2013 

Kadeeja C.P 	 . . ,. 
Cheriyapurakad 	

... ; 

Kalpeni island 	,. 	 . 	Applicant 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Unioititory of Lakshadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
O:fficeofSLib Divisional Offiëer. 
Kalpeni Island - 682 554 Y. 

The Director(Rural development.). 
Department of Rural Developii -ient 
Administration of the Union Territory 
of' Lakshaclweep, Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan)' 

88. OA 905/2013 

Abdul Khader C. 	 .: 
Chekkiriyammada House 
Agatti Island 	 . . 

Buai' Jamhar T.P 	. ... 
l'heklapura I-louse 	 . 
Agatti Island 	. 	 ;. 	

Applicants 

(By Advocate: Mr.K.B.Gan.gesh) . . 

Versus 

).•, The Administrator 	S  
Administration of the Unioi.Territoiy of Lakshadweep 
Kavaratti island - 682 555' 

Director of Panchayaths 
Department of Panchayaths . 
Administration of the ii nion Territor y  of Lakshadweep 
Kavarattj Island - 682 555 	. 
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Project Manager 
Desiccated Coconut Póvder Unit 
Laksh adweep Development Corporation Limited 
Agatti, Kavaratti —682555 

The Deputy Director (Admn)1 
Lakshadweep Development Corporation 
Kavaratti - 682 555 

5. 	Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr. S.Radhakrishnan) 

89. 0A939/2013 

SafiyullahKC 
Kuttiyachada House 
Kalpeni Island TI 

2. 	Saifulla M.I 
Melaillam House 
Kalpeni Island 

3. 	Kunhikoya M.V 
Mathil Vallyammada House 
Kalpeni Island 

4. 	Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni 1-louse 	31 

(By Advocate: Mr.K.B.Gángesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island —682 555 

Director o1Panchayath 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 

3 	Lakshadweep Building bevelopment Board 
Union Territoiy of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

Respondents 

Applicants 

N 



S 
The Technical Officer,  
Lakshadweep Building Development Board 

Kalpeni island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

I. 	Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I -louse 
Androth island 	 I 	

Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island .- 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth island —682 554 

t 4 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDeihi — ilO 001 

	

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

	

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

V 
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4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Devekpment) 
Department,of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavarätti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. 	DA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnarnkulam House 
Kalpeni island 
Union Territory of Lakshadweep 

Mohammed lqhal KPV 
internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
UniOn ernitory of Lakshadweep 



	

103. 	Fareeda l-3eegu111 P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpen.i Island 
Union. Territory of Lalshadweep 

(By Advocate: Mr.P.V.Mohanan) 

VeISUS 

The Administrator 
Union Territory of Lakhadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

	

94. 	O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

The t.ion of India 
Repented by the Secretary to 
Government of lndia, 
Ministry of Home Affairs 
New Delhi —110001. 

Applicants 

Respondents 

Applicant 
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The Administrator 
Union l'erritory of Lakshadweep - 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaraiti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT ol'Lakshadweep.— 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

ORDER 

Hon'ble Mr.Justice A.K.J3ashcer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are For 5 to 10 years and others are for two/three years or less. 

But iii majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

fe\\' others who ha,e ben retrenchcd on completion of the period of' engagement, 

the prayer is for issue a direction to re-engage them. 	 - 



The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

Viliage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. !Vaderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

in the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondehts is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, State of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4 8CC!. 

State of Rajasthan Vs. Dava La! - (2011) 2 SCC 429. 
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4 

5 

6 
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Saiya Prakash and Others Vs. Stale of Bihar and Others - 
20)D)4 SCU 179, 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. Slate of Kerala - 2012 (1) KIIC 397. 

Slate of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, 	Industries, 	Environment & Forests, 	Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in C)A 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the 	last 	17 	years right from January 	1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the ctegory of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support Of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



has been going on in the Union Territory for the last two decades or more, 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

ome of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent cOntinuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly, or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071; 

R.N.Nanjundappa -- (1972) 1 SCC 409 & B.N.Nagarajan - (1979) 4 SCC 

507 - as a one time measure. 
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A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularizaiion is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of /lrticles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jir not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
Jur corners of the delegated power by the authority 
concerned. 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not, have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court held  that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. 1-lowever, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be. taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supra),.the Ape,x Court had held thus:- 

if the appointmenl itself is in infraction of the rules or if it is in 

violation of the provisiOns of the Constitution, illegality cannot be 
regularized. RatUlcation or regularization is possible of an act which 

is withIn the power and province of the auihority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a. 

mode Of recruitment. To accede to• such a proposition would be to 

introduce a new head of appointment in defiance of rules or it may 

have., the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the .Lakshadweep 

Administration or the Village '(Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed I U 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing . the funds available with it. 

The Adininistration or Village (Dweep) Panchayas have not come out with 
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any data as regards the actual requirement of employees in various 

departmeits• under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctidned? There is no clue. 

Learned counsel forthe respondents has submitted before Us that the 

policy of the Administration is to give minimum emp]Loyment to maximum 

number ofjob!ess people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the .question is 

why large number of employees working on certaIn posts for years together 

without any prospect of bing regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants ;have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main cntention rajsed by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure 6f the Union of India 

and thefl Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O:M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directiqps:- 

a) The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 

• 

	

	temporary status to casual labourers as per the parameters of the 
schet)ie. 

• 	b) The first respondent, i:e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

c) From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Pachayats in respect of at least two third of 
the regular vacancies in Group D which would be kept reserved for 
the règularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be r:  etrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status ifeligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



r 	 - - 

Tribunal in Original ApplicatiohN6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully peru6sed the pleadinEs and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/MinicQy. They might have continued to be engaged 
subsequently  by the ucceeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert/Icaies. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved bY the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by i,he administraiio, and that would make  all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Pancha,vai 
authorities considered it expedient to give employment to iIiin. It 
probably might have oThred some succor by way of daie,v rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U.T. Administration to 
prevent misapplication of' funds granted to the Village/District 
Panchayae for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularizaiion) Scheme 1993 and pre.cribe it 
prospectively to the I'anchayats for granting lemj2orarv status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth island has appeared through Advocate R,K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat kegulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after- the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attentiOn to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees-as held in State of Haryaria Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and subtance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the. 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial, 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/l TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other spOcialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry opera tor 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

\ 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 69 
days, those in the waiting list (ward wise//sian dwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

13 	In respect of (c), if the scheme under. which the casi'a/ 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

14. 	In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be lTi), he, shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideraUon is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there 1§ nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last S to 10 years is also 

e(ivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecesry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shalladdress the.issue. relating to all these employees, who have been toiling 

for years together on casual. 'basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc: while making 

regular recruitment 

Original Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shall remain extended till 

April4,2014. I 
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